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of Powers) Act, 1078. [Placed
in Library, See No. LT-
10814/763.

Pustic Waxrs (ExTENRION OF LIMITA~
TI0N) Tasgl Naoy AmmaomEnr Act,
1876

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURB
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): I beg to lay op the
Table—

A copy of the Public Wakfs
(Extension of Limitation)
Tamil Nadu Amendment Act,
1978 (Hindj and English ver-
sions) (President’s Act No.
14 of 1876) publisheq in
Gazette pf India dateq the
17th April, 1876, under sub-
gection (8) of gection 8 of the
Tamil Nadu State Legislature
(Delegation of Powers) Act,
1976. [Placed in Library. See
No. LT-10815/76].

Tamin Napy CurLTIVATING TENANTS
PROTECTION (AMENDMENT) Acrt, 1976

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P SHINDE): 1 beg to lay
on the Table—

A copy of the Tamil Nadu Culti-
vating Tenants Protection
(Ameandment) Act, 1076
(Hindi and English versions)
(President’s Act No. 18 of
1976) published in Gazette of
India dateq the 17th April,
1976 under sub-section (3)
of section 8 of the Tamil
Nadu State Legislature (De-
legation of Powers) Act, 1876.
[Placed in Library. See No.
LT-10816/786].

CerTorxp Accounss or Inpian Coux-
c1. or HISTORICAL RESEARCH FOR
1072-78 AND STATEMENT FOR DELAY

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE

DEPARTMENT OF CULTURE (SHRI
D. P. YADAY); IM%H:&M

(1) A copy of the Cortifieq Ac-
counts (Hindi and Eagliah
versions) of the Coun~
cil ot Historical Research for
the year 1972-73, under gule
44(d) of the Memorandum of
Assoclation ang Rules of the
Indian Council of Historical
Research,

(2) A statement (Hindi and Eng-
lish versions) showing reasons
for delay in laying the above
document,

[Placed in Library. See No, LT~
10817/781.

12,08 hrs.

*DEMANDS FOR GRANTS, 1976-77—
Contd,

MinisTRY oF TOURISM AND Civin
AviaTION—CONtd.

MR. SPEAKER: The House will
now take up discusgion and voting
on Demsnds No 88 to 92 relating to
the Mimistry of Tourism and Civil
Aviation, for which fowr hours have
been allotted .

The hon. Memberg present in the
House, who desire tp move their Cut
Motiong may send slips to the Table
within fifteen minutes, indicating the
serial numbers of the Cut Motions
they would like to move. The Min-
jister will be called at 3.15 p.m,

Motion moved:

“That fhe respective sums not
exceeding the amountg on Revenue
Account ang Capitgl  Account
shown in the fourth column of the
Order Paper be granted to the
President to complete Yhe sums
necessary to defray the charges
that will come in course of pay-
ment during the year ending the
31st day of March, 1977, in cespeet
of the heads of demands entered in

#Moved with the recommendations of the President.
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the gecond column thereof aguinst
Temanile Nog 8982 relating to the

[Demands for Gerants, 1976.77 in res-

pect of Ministry of Touriem and Civil

Ministry of Towism and Civil Aviation)
Avistion.”
No. of Neme of Demand  Amount of Demand for Amount of Demird fo
Dymsnd Grant on account voted by Grant submutted to the
the House on 23-3-1976 vote of the House
H 2 3 4
Revenue Capital Revenue Cepiiel
Rs. Rs. Re.
89 Mmistry of Touriem and Civil
Aviation . . . 7,96,000 39,78,000
90 Mcteorology . 1,87,80,000  33,87,000 9,39,43,000 1,69,33,000
91 Awiation 4,46,84:000  4,23,80,000 22,34,19,000 2I,19,02,00 O
92 Tourism . . 64,32,000  71,23,000 3,21,§7,000 3,56,17,000

SHRIMATI PARVATHI KRISH-
NAN (Coimbatore): Sir, mn speaking
on the Demands of this Ministry, I
would first like tp say that we have
definitely made some progress ag re-
gards both Tourism ang Civi} Avia-
tion.

But, Sir, I would like to draw the
attention of the House to the fact
that in the procesg of modernization
of the girports, we are having a most
peculiar procedure. Because we find
that our airports never keep up with
the modernization that ig taking place
throughout the world , There s
never a long-renge perspective; and
we filnd ourselves, when we think
that we have got a very modern air-
port, that we are ten years behind
all the other world airports, which
have caught up anq gone for shead.
I cannot understand why we should
be having all these experts who only
go after what hag already taken place
5 or 10 years earlier in the other
countries. When we want to compete
in tourism; when we want the most
modern aircraft, our airports are not
adequate to denl with tlie modern
airctafts. Fop instance, when the
airbug purchase wag hanc considered,

the Airlineg gave an assurance—and
it was one of the conditions—that
there would be no exitra expenditure
in any of the airports, to meet re-
quirements of the traffic being handled
by the air bus. We now learn that
modifications are going on in a sly
manner; and that even the carrier
belt is to be ochanged, I do not
know why we are carrying on in this
way. (Surely, there is enough ex-
pertise throughout the world for us
to draw upon. There 15 enough
experience for us to draw from, in
order to see that we keep up with
the modernisation that is taking place,
within our country also.

Similarly, there is a lot of wastage.
I learn that in most of the advanced
countrieg of the world 80 per cent of
the airfleld is paved area whereag in
India it is only 20 per cent. When
we have got fo catch up with 80 per
cent, we find that, even in the emer-
gency period, last year in the Palam
Aifrport the mosaic flooring was chang-
ed to Kotah stone, Is this the way you
deal when the emergency? Is this the
way we bring up the airports that
we ere bothered more about whether
it is mosaic flooring or Kotah stone
and not bothered about bringing the
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airport up to the specifications of a
really modern airport?

With regard to safety, in some air-
Yorts, I am told there are no crash
tenders with the requireq capmeity of
foam and water required for the
Boeing 737, 1p Khajuraho; for in-
stance; which is an important tourist
centre; while I do not want to create
& sense of panic; I am told that there
are only two jeeps to fight the pos-
sibility of m fire. So; the poor pas-
sengers who get into the Boeing have
to be armed with the Quran, or the
Bible or the Gita in their hands and
hope for the best.

The whole problem is that of pur-
chase of CFTs. Why is it that you
have been delaying the decision about
the CFTs? Since 1960 this question
has been hanging fire. You have got
a tender from Tatra of Czechoslo-
vakia. But you have got interested
parties wanting to g0 in for these
CFTs from Australia ang Holland.
You find that from Tatrag you are
able to get them upto the specifica-
tions leid down by KAO. In spite of
that, you want to go in for the
Austrian one, which haz a capacity of
only 800 gallons, whereas Tatras have
got 1200 gallons. The ‘Tatras cost
‘Rz 7-1/2 lakhs which have got to be

paid in rupees, which meang no drain
of foreign exchange while the others
cost Rs, 154 lakhs to be pald In
foreign currency. When you have
got thig offer and whep they have got
the stock for ready supply, why this
delay? Why are you so absolutely
meagre in the allocation of resources,
resulting in such paucity of fire-fight-
ing equipments in your airports?
Now we have got 8 track-type fire
tenders from Canada, which run at
8 KM per hour. They are not being
used in eny airport in the world at
all and yet we purcheseg them at a
cost of Rs. 20 lakhs each. Why ghould
we go In for this kind of thing, which
s a drain on our slender foreign
exchange resources? When we really
need equipments for hospitals, or for

we are fold that there is & ghortage
of foreign exchange? Therefore, the
Ministry of Civil Aviation have got
to pull up thelr socks, if they have
any socks, and they have got to deal
with this problem of safety device
immediately ang ensure that they are
according to ICAO gtandards. You
have to keep the national interest in
mind, gee tp it that there is the
minimum drainage of foreign ex-
change and accept the most advant-
ageouy tender, rather than merely
asking for global tenders again and
again while you lackeys in Austria or
Holland are having a free time, try-
ing to influence the various officers
that are there.

As far as the International Airport
Authority is concerned, at the time
the Bill was being discussed, Dr.
Karan Singh gave an assurance here
that the setting up of this Authority
would create new avenues of promo-
tion for the Civil Aviation Depart-
ment employees, who are experts in
handling air traffic control, What do
we now see? We now find that one
after the other, IAF personnel are
being drawn intp this organisation,
which is demoralising the employees
of the Civil Aviation Department.
The people who are drawn from the
IAF have experience of dealing with
fighters and bombers, but they do not
have the background experience of
handling civilian air traffic control.
You have got your expertise, your
very skilled officers in your own
department, and yet you go and draw
somebody from somewhere else, who
comeg for two years, introduces his
own new idea ang then—goes away.
Then another person comes and tries
his own idea, ignoring whatever has
happened before him 1 have nothing
against the IAF officers. We. are
proud of them. We know what a
tremendous Diece of work they have
been attacked. At the same time,
done any %ime. Our country has
let us nof give them FToo much
of  wesponalbility, because there
i a vast difference in work
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between the IAF and the civilian air
teafie control. 'When wyou have got
your departmental people who are
there from the beginning, geining ex-

further positiong of responsgibility as
Dr. Karan Singh assured us when the
discusgion on the Internstional Alr-
port Authority took place?

The Pay Comimission glso recom-
mended that the Assistant Aerodrome
Officers’ posts should he filled through

* departmental promotion. Here aguin,
I am told that there iy the Tata
Committee going Into it. I do not
know why. Tata seems tg be the
be-all, end-all ang know-all as far
as aviation in India is concerned.
Surely when the Tihrq Pay Com-
misgion has alresdy gone into it in
great detail, and the Government has
thought fit in so many spheres to
accept their recommendations, why
should you have here a new commit-
tee coming in? Therefore, if—I
say ‘if"; I hope it will not happen--
such a committee is there and it
makes recommendations, I hope you
will do nothing about those recom-
mendations without consulting the
JCM aboug it.

Lastly, you must think of your
employees. You do 30 much of
modernisation, so much of building.
You may not believe it, but if you
go to Palam—perhaps when you, Sir,
go, they will not be there, I do not
know—you will find that there are
eight employees working in a room—
this is the way in which they are
neglected-—which is « store room,
which has no ventilation, no fan.
We are sitting here in air-conditioned
splendour. It might be diffcult for
us to understand what it means to
them. But this iy the way in which

talk commitment, when you
talk natione! perspective, don't
you think that the efficiency of the
employees waulg be much grester if
they sre alsg given conditions where

they can work better? Our discus-
siong here reach a particulay level.
1 wonder whether we woulg reach
that leve] if we were shut in a ruom
without a tan. First of all, you would
have the problem of quorum, And,
I do not know what the Ministers
would do.

With regard to tourism, I would
request the Ministry not to give us
misleading figures. We are given
figures in regard to the increase of
tourist traffic, but what is the base
taken? 1871, But everybody knows
that 1971 was a year of great disturb-
ance, the year of the lberation of
Bangla Desh, the year when Pakistan
attackeq us. Therefore, tourist traffic
then gbviously was not what it
might have been. With that base
you say that you have achieved so
much. I think that is misleading.
I do not deny that there has
been some progress, but surely
you must be much more open
with the figureg that you give to
Parliament, so ihat we can really
analyse them in a proper manner and
come to our own conclusions. But
to-day I am gt a loss. I do agree
there is that much of an increase, I
appreciate that there iy an increase
in our foreign exchange earnings, but
I would like to know what exuctly
the increase is. Why take 1971 as the
base? Take a porma] year when
there was normal tourist traffic

As far as the ITDC hotels are con-
cerned, there is no doupt that they
have improved. Some of them have
come out of the red and they are
progressing, but at the same time,
there 15 friction between the manage-
ment and the workers, Why is it
that the Ministry cannot see that this
friction is overcome? In one (overn-
ment Department after another, after
the emergency, the Ministries have
worked with a sense of emevgency
ang brought about a certain lowering
of the friction between the manage.
ment and the workers. Whereas in
ITDC, in which we are vitally in-
terested, we find that this hag been

\ neglected  The workers are asking
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what bas happened in the emergency
t0 some of the enquiriey thet had
been set afoot with regard to wvarious
malprectices and irregularities of
certain officers. Unless you take up
these things and see that these pro-
‘blems are dealt with, the friction will
continue. The ITDC is no doubt
progressing, but if you tackle these
problems with a sense of emergency,
You can progress much faster.

And you will find that the public
sector would certainly be at the
mercy of the private sgector. On
the other hand, instead of the public
sector growing from strength to
strength gg rapidly as it should, as
rap'dly as it can, you will find that
you are giving the private sector an
assisiance by way of loans.

For instance, you find that loans to
the hotels have been given from the
inception of the scheme in 1968. The
amount today standg at Rs. 923.54
lakhs Hagd this amount of Rs, 925.54
lakhs been invested in the public gec-
tor—ITDC’s chain of hotels—we
would have got a return on it because
you find that the public sector takes
these loans, bujld hotels and make
fabulous profit. For instance, let us
compare Ashoka Hotel with Obero:
Hotel. In Ahsoky Hotel, they charge
Rs. 178 per day, whereas in the
Oberoi Hotel, they charge Rs. 275 per
day. So, you keep on' giving loans to
these people who charge the public
such enormous rates. Therefore, in-
stead of thiz financial assistance being
cliarmélised Yo the piivate sector, the
public sector should be strengthened
and your organisation should be
streamlined 50 that you have a bettet
showing next year to bring before
Parliament.

With regard to tourist literature, 1
would Yke to make one point. The
Deparfment of Touriém has the ex-
pertise and tourist literature, Ags far
as ITPC iy copeerned, you will find
that théy are dringing out tourist
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ltesature whick ju fotally inadeguate,
dafective and Inaccurate. Ag far as
the Department of Tourism i coe-
certied, you will find any number of
comphuints from the travel trade
agencies who have been sending in
their criticism to the complaint ceil
What has been done about thoge
complaints, And therefore, I wonld
say that when you have got experts
of 28 years of standing in your
Department of Tourism, the tourist
literature should be produced by that
Department. If it is done, I think it
would certainly be more effective. As
far as the complaints are concerned,
I think that there is a difference when
they do that,

With regard to the Department of
Tourism, the post of the Director-
General is either lying vacant or you
have a Director-General who comes
for a very short time and then he is
transferred to some other depart-
ment, because it is linked up with
your IAS Cadre. Why ig it that you
cannot have also departmental pro-
motions? You have your Assistant
Directors and Deputy  Directors,
They have been there for years; they
know the ins and outs of the tourist
trade and the whole problem of
tourism. In spite of all this, there
comeg an IAS officer on top of them.
Then he is only busy in examining
what his predecessor did If he
happens to bear a grudge against his
predecessor, he wants to change the
whole thing. All sorts of things are
heppening. I don’t gee why you
should have this kind of procedure.
In fact, I think this whole question of
deputationists should be gone into
vary seriously. The deputationisis
should go back and the departmental
people should be given proper
encouragement, You have got experty
and you should see that you make the
tullest use of those experts.

Ayp far as varioug tourist offices 4re
I pm sorzy to say, when I
\vmgc;thin:t thmisl:‘ot;u. Report, I
bw o touriam
such that it i“: totally Welbbtkntez
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is of your tourist offices
which are in New York, San Francisco,
Geneva,

Vienna and Milan, Tokyo and Kuwait
In the East dop't we want to have
close relations with countries who are
friendly to us there? Don’t we want
tourists to come from there? We
have our Indjan tourists wanting to go
to Thailand, to the Philippines and
to other places. We have one shop-
ping centre in Tokyo, one in Singa-
pore and one in Kuwait.

With the gulf countries becoming
closer to us, our culturland trade re-
lations are growing with them. Why
is it that we have only one tourist
office in Kuwait? Surely, this has
got to be examined. Then you will
find that there are countries like
Bulgaria and Yugoslavia who have
got a very large number of tourists
who come to their countries. Would
it not be profitable for our country to
have tourist offices in those countries
so that tourists who come there can
visit our various offices, learn more
about our country based not on the
literature that you are producing but
on the literature that I am requesting
you to produce and see that tourist
traffic will definitely step up® But
that ghould be the manner in which
you set up your tourist offices. I
think you have to pay more atten-
tion to the newly liberated African
countries, the Middle-East countries.
the Asian countries and also the near~
east countries. It is, I think, such a
big lacunag in our promotiom of
tourism by not setting up our tourist
offices there in order to catar for
those tourists who may be visiting
those countries and may be in a posi-
tion to visit India later on.

With regard to the overseas post-
ings—all those which are in the
Tourist Depariment—] find, the
Ogverseas postingy are done mostly on
an @i hec basis, The overseas posi-

ings are very important because the
overseas postingg are for those who
have got the experience and know!
how, who go and generate interest
and enthusiasm is the people in those
countries and who tap the potential
tourist trafic in those countries.
Therefore, when you have got the
overseas postings only on an ad hoc
basis, no procedure, no rules, no pro-
per method of selection, then you
cannot get good results. There should
be a Selection Committee for inter-
viewing the people and selerting the
people who can really deliver the
goods when they go abroad. Unless
you have that and follow that process,
and not have an ad hoc basis, you are
not really doing justice to the whole
policy of developing tourist traffic.

Ours is a vast country; it is a sub-
continent; it is rich in cultural herit-
age. It has got centreg of historical
and archaeological interest. At the
game time, because of the vastness of
the country, you have got the diffe-~
rent types of geographical formations
and you have also got the places where
the people could come either for sea-
bathing or for fishing or for
mountaineering and so many other
things. You have got to have people
who will go abroad and make people
understand that they can have as fine
a mountaineering holiday in India as
in Austria, as fine a holiday on the
beaches of Kovalam or Juhu as they
would have on the beaches of the
black sea in Varna. We have got
certain areas which no country in the
world has. That is why it is exterme-
ly important that you have these
varjous tourist offices and you see
that the people who have the exper-
tise man those tourist offices. That is
why, 1 say, when you bhave the
Department with talented people,
why do you net make use of your
talent? Here, we are :n;omtry wn!:!:
all this great heritage We are
able to make other paople undersiand
what our heritage is. Therefore, I
would appeal to the haw. Minister
that they should immediately take wp
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this whole issug of eetting up varl
ous tourist offices in these various
countries and fingd out where tourist
potential 1s, particularly, from the
near-east couniries, where there is
no greenary whereas here in our
country there ig a lush of greenary.

Asg far gs the Information Assis.
tants are concerned, why is it that you
go to the open market for 80 per cent
of your recruitment? Thisg is a kind
of thing that demoralises the
employees, You have got to do some-
thing about it, You sghould assure them
and bring in the rules to gee that at
least 60 per cent of them gre from the
Department itself because they are
growing in the Department. Let them
grow further.

Ag regards the telephone operators,
there are two of them and they are to
get an increase of Rs. 20 according to
the Pay Commission’s recommenda-
tion, There are two women telephone
operators. Therefore, I am specifically
referring to thus point although there
are many other points mn regard to the
Pay Commission’s recommendations
that remain to be touched. An in-
crease of Rs 20 is not being given to
them although 1n all other Government
Departments, that increase has been
sanctioned and has been given. You
spend lakhs and lakhs of rupees on
mosaic flooring and Kotah stone at
Palam. But you cannot give Rs, 20
increase to two telephone operators In
the Department. This is the manner
in which your Department functions.

Lastly, I would say that you must
have a proper approach not only to our
tourist traffic from abroad but also to
tourist trafic within fhe country. Do
you not wunt tourism within the
country to be a part of national integ-
ration? Why is it that you cannot give
concesgional rates in the off.season for
industrial workers and salaried clasy of
people s0 that they ean go from Assam
to' Malibbalipuram and from Kovalam
¥ Manipuy and Assam ang lestn abouy

their swn coiniry? 1ff they are given
concessional rates, with these conves.
siong that they get bn the Raflways lor
holidays, our people will go with fami-
iieg and the Southerner will learn about
the North and the Northerner will
tearn about the South, end this will be
a process of national integration. To-
day, all that the Southerner knows
about the north is about their food.
when they go to a Punjabl resturant or
a Bengali restuarant. But do they
know that Assam is a place that is as
glorious as their Mahabahpuram or
Kovalam? Do the Manipuris or Assa
mese know that there is such a beauti-
ful thing as a wide gea.front in the
Maring in Madras or in Kovalam?
Therefore, I would appeal to the Minijs~
ter that while tourist traffic from
abroad 1s extremely important as part
of cur international relations, as part
of our foreign exchange earnings and
as part of the whole world as it is to-
day, 1t is equally important that inter-
nal tourist traffic should have conces-
siona} rates, particularly those who
earn Rs. 1000 and under, so that the
industria] workers etc, can travel all
over the country from Kashmir to
Kanya Kumari and learn....

MR. SPEAKER: Farmers also.

SHRIMATI PARVATHI KRISHNAN:
Yes, all working people. If they are
given concessional rates—for instance,
if 1n Mahabalipuram they are given a
cottage for Rs. 10 per day, they can
afford to stay for a week, but they
cannot afford to stay at Rs, 50 or Rs.
100 or Rs, 200 per duy.

SHRI 8. M, BANERJEE (Kanpur):
1 beg to move:—

“That the demand under the head
Ministry of Tourism and Civil Avia-
tion be reduced by Rs, 100.*

[Need to make available eatables and
cold drinks to the visitors at reasonable
rates at Qutab Minar(2)]

“That the demand under the head
Ministey of Tourlsm ang Clvll Avis.
tion be reduceq by Hs. 180
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cafeteria on cooperative basiy for the
tourists at Qutab Minar (3)]

“That the demand under the head
Ministry of Tourism angd Civil Avia-
tion e reduced to Re. 1.”

[Need to formulate common cadre of
Hindi Translators working in the
Minigtry of Tourism and Civil Aviation
and DGCA (Hqrs.) and revert deputa-
tionists against these posts from out.
side offices and confirm present incum-
bants of these posts (12)]

“That the demand under the head
Ministry of Tourism and Civil Avia-
Hon be reduced to Re. 1.”

[Need to review the Recruitment
Rules pertaining to the non-Secretarial
ployees working in the DGCA (Hqrs.)
13}

“That the demand under the head
Ministry of Touris;m and Civil Avia-
tion be reduced to Re. 1.”

[Need to confirm all temporary em-
stall 'working in the DGCA (Hars.)
and the Ministry of Tourism and Civil
Aviation who have completeg more
than 2 years service (14)).

“That the demand under the head
Ministry of Tourisym and Civil Avia.
tion be reduced to Re, 1."

[Failure to maintain properly and
systematically the G.P. Fund Account
of Class IV employees and Compulsory
Deposit Scheme Account of employees
of the DGCA and need to issue slips
of Account to them as has been done
by other offices of the Government of
India(15)]

“That the demand under the head
Ministry of Tourism ang Civil Avia-
tion be reduced to Re. 1.

[Need to gend back SAS Accountants
in the office of the DGCA to their
parent office in terms of the April, 1975
tustructiong of the Department of Per-
sonnel and AR and prompte UDCs of

768 LS~

the DGCA, trained In Cash and Ac-
countancy, in the resultant vacan-
cies(16)3

“That the demand under the head
Ministry of Tourism ang Civil Avia-
tion be reduced to Re. 1.”

[Failure to convert non-technical ex-
cadre posts in the office of the DGCA
into ministerial posts and include them
in CSS/CSCS in terms of the Depart-
ment of Personnel orders dated the
March, 1972 (17)]

“That the demand under the head
Ministry of Tourism and Civil Avia-
iion be reduced to Re, 1.”

[Failure to hold regularly the meet-
ing of the office Council (JCM) of the
DGCA office as required under rules
and to implement the decisions of the
office council (JCM) (18)],

“That the demand under the head
Miunistry of Tourism and Civil Avia-
tion be reduced to Re. 1.”

[Failure to implement the instruc-
tions contaned in the Department of
Personnel Memorandum of November,
1972 regarding reservation for Schedul.
ed Castes and Scheduled Tribes in pro-
motions in the office of the DGCA
(Hgrs.) (19)].

“That the demand under the head
Tourism be reduced to Re. 1.”

[Failure to make confirmationg in
the Grade of UDC in their order of
position/place occupieq by the em-
ployees including those belonging to
SC/ST in the select lists/recruitment
roster maintained/prepared by the De-
partment of Tourism strictly in terms
of Recruitment Rules (20)].

“That the demand under the head
‘Tourism be reduced to Re. 1.”

[Failure to take gction on the repre~
sentations of the employees of the
Tourism Department including those
belonging to SC/ST especially in the
matter of conflrmation aervording to
the places/positions occupied by them
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in the select lists/recruitment ros.
ters (21))

“That the demand under the head
Tourism be reduced by Rs. 100.”

[Failure to amend recruitment rules
pertaining to Class II posts in the De-
partment of Tourism, such as, Assist-
ant Director, Assistant, Senjor Steno-
grapher, Senior Investigator etc, and
discontinue direct recruitment as per
the recommendation of the Pay Com-
mission accepted by the Government
and orders issued by the Government
on the subject (22)]

“That the demand under the head
Tourism be reduced by Rs, 100.”

[Fallure to amend recruitment rules
for the post of Computor/Junior In-
vestigator in the Department of Tou-
rism with a view to make provision for
promotion of Key Punch Operators/
Computors working in the Department
of Tourism (23)]

“That the demand under the head
Tourism be reduced by Rs, 100.”

[Failure to send Assistant Directors
(Admn.), Assistants and UDCs 1n the
Department of Tourism to various re-
fresher courses conducted by the ISTM
as ig being done by other offices of the
Government of India(24)]

“That the demang under the head
Tourism be reduced by Rs, 100.”

[Need to send UDCs of the Depart-
ment of Tourism to Cash and Account-
ancy Course conducted by the ISTM
with g view to make them eligible for
appointment as Accountants in the De-
partment(25) ]

“That the demand under the head
Tourism be reduced by Rs, 100.”

[Need to remove the discrimination
in the matter of pay scales attached to
the post of Senior Stenographer in the
Department of Tourism by raising it
from Rs, 425750 to 425--800. Thus
bringing it at par with the senjor ste-

nographers of the Central Becreta-
riat(26)]

“That the demand under the head
Tourism be reduced by Rs, 100,”

[Failure to upgrade a number of
posts of LDCs as UDC in view of the
fact that incumbants of such posts are
doing work comparable to the UDC
angd the 3rd Pay Commission hag re~
commended such upgradation in its re.
port(27)]

“That the demand under the head
Tourism be reduced by Rs, 100.”

[Need to create more posts of Assist-
ant Directors (Admn.), Assistants and
UDCs in the Admimstrative Division
of the Department of Tourism so that
staff grievances may be dealt with pro-
mptly (28)]

“That the demand under the head
Tourism be reduced by Rs, 100.”

[Neeqd to reduce the quota earmarked
for limitedq departmentaj competitive
examination for promotion to the posts
of UDCs from 50 per cent to 25 per
cent in accordance with the orders is-
sued by the Government of India in
this regard recently(29)]

“That the demand under the head
Tourism be reduced by Rs 100.”

[Failure to reply to the represenia-
tions received from staff Unions which
is against the instructions of the Gov-
ernment on the subject (30)]

“That the demand under the head
Tourism be reduced by Rs, 100.”

[Need to modify the recruitment
rules for the post of Information As-
sistant in the Department of Tourism
with a view fo provide 30 per cent
posts to employees of the Department
of Tourism (31))

“That the demand under the head
Tourism be reduced by Rs, 100.”

[Need to amend the recruitment
rules for the post of Assistant in the
Department of Tourism with a view to
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for promolion of UDCs as has been
done by the Department of Personnel
%or the Central Secretariat staf! (32))

“That the demand under the head
Tourism be reduced by Rs, 100.”

[Need to remove acute stagnatien in
the grade of Senior Stenographer in the
Department of Tourism by providing a
selection grade to them (33)]

“That the demand under the head
Tourism be reduced by Rs, 100.”

[Need to reduce direct recruitment fo
ihe post of Information Assistant from
80 per cent to 50 per cent with a view
to give resultant 30 per cent posts in
the grade to the employees of the
Department of Tourism (34)]

“That the demand under the head
Tourism be reduced by Rs, 100.”

[Need to modify recruitment rules to
the post of Assistant Director in the
Department of Tourism with a view
to increase the number of posts reserv-
ed in the grade for Assistants and
Senior Stenographers(35))]

“That the demand under the head
Tourism be reduced by Rs, 100"

[Failure to convert 80 per cent of 3
years old temporary posts of Class 1I/
Class 11I/Class IV into permanent
posts in accordance with the instruc-
tions of the Government on year to
year basis (36))

“That the demand under the head
‘Tourism be reduced by Rs 100.”

[Failure to pay special pay to Tele-
phone Operators of the Department of
Tourisin as per orders of the Ministry
of Finance No. 6(15)-EIII(B) /73, dated
20th September, 1974 (37)]

“That the demand under the head
Tourism be reduced by Rs. 100.”

[Failure to confirm the telephone
operators of the Department of Tou-
rism even though they have completed
& number of years of service(38)]

“That the demand under the head
Tourism be reduced by Rs, 100.”

[Failure to confirm Class IV, Class
IIl and Clags II employees of the De-
partment of Tourism against the per-
manent posts lying vacant in these
grades since long(39)]

“That the demand under the head
Tourism be reduced by Rs. 100.”

[Failure to create posts of Selection
Grade Daftries in the Department of
Tourism as has been done by the other
Departments of the Government(40)]

“That the demand under the head
Tourism be reduced by Rs, 100.”

[Failure to maintain properly and
systematically the G.P. Fund Account
of Class IV employees and Compulsory
Deposit Account of the employees of
the Depariment of Tourism (41))

“That the demand under the head
Tourism be reduced by Rs. 100.”

[Failure to 1ssue G.P. Fund Account
and Compulsory Deposit Account shps
io the employees of the Denariment of
Tourism on early basis (42))

“That the demand under the head
Tourism be reduced by Rs 100.”

[Failure to modify the recruitment
rules for the post of Assisiant in the
Department of Tourism (Hqrs.) with a
view to reduce direct recruitment to
the grade to 50 per cent (43))

“That the demand under the head
Tourism be reduced by Rs, 100.”

[Failure to modify the recruitment
rules for the post of Senior Stenogra-
pher in the Department of Tourism
(Hars.) with a view to reduce the
direct recruitment to the grade to 50
per cent (44)]

“That the demand under the head
Tourism be reduced by Rs. 100.”

[Need fo ameng the recruitment
vules for the posts of LDCs in the De-
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pariment of Tourism for making pro.
vision for promotion of educationally
quahfied Class IV employees of the
Department of Tourism as per orders
of the Department of Personnel and
Adrinistrative Reformg (45))

“That the demand under the head
Tourism be reduced by Rs. 100.”

[Need to amend the recruitment
rules relafing Yo the posts of Senior/
Junior Investigators and computors in
the Department of Tourism in accord-
ance with the instructions contained in
the Department of Personnel Memo-
randum No 2/43/71-CS(11), dated the
23rd November, 1971 (46)]

“That the demand under the head
Tourism be reduced by Rs, 100.”

[Failuge to reply to a large number
of representations addressed tg the
Department of Tourism by the mem-
berg of the staff on matters vitally
affecting them (47)1

SHRIMATI PARVATHI KRISH-
NAN: I beg to move:

“Tixat the demand under the head
Tourism be reduced to Re. 1.”

| Failure to encourage tourism among
common peaople by constructing a
chain of cheap hotels in different parts
of the country (10))

“That the demand under the head
Tourism be reduced to Re. 1.”

[Need to provide more tourist faci-
lities in South India (11)]

*“That the demand under the head
Miunistry of Tourism and Civil Avia-
tior be reduced by Rs. 100.”

[Fallure to convert non-technical ex-
cadre posts in the office of the DGCA
into ministerial posts and include them
in CSS/CSCS in terms of the Depart-
ment of Personnel orderg of March
1872 (48)]

“That the demand under the head
Ministry of Tourism and Civi] Avia.
tion be reduced by Rs. 100.”

[Need to confirm all temporary em-
ployees working in the DGCA (Hgrs.)
and the Ministry of Tourism and Civil
Aviation who have completed more
than two years gervice (50)]

“That the demand under the head
Ministry of Tourism and Civil Avia-
tion be reduced by Rs. 100.”

[Need to review the reeruitment
rules pertaining to the non-Secretarial
staff working in the DGCA (Hqrs.)
(51))

“That the demand under the head
Ministry of Tourism and Civil Avia«
tion be reduced by Rs. 100.”

[Failure {0 confirm Class IV and
Class III employees of the Deprriment
of Tourism against the permanent
posis lying vacant in these grades (52)}

“That the demand under the head
Ministry of Tourism and Civil Avia.
tion be reduced by Rs. 100.”

{Failure in extending the runway 1n
Coimbatore (Peelamedu) airport to
enable Boeings to land (5%))

“That the demand under the head
Ministry of Tourism and Civil Avia«
tion be reduced by Rs 100.”

[Failure to pay adequate attention to
the maintenance of toilets and provide
other facilities at the airports (54)]

“That the demand under the head
Ministry of Tourism and Civil Avia-
tion be reduced by Rs 100.”

[Failure to maintain international
standards at Palam Airport of the ins
trumenta]l landing service and csusing
hazards to Aight operations (55)]

“That the demand under the head
Ministry of Tourism and Civil Avia.
tion be reduced by Bs. 100.””
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sugure  unipternipted
oo mopply a4 Flam Alrport(6)]

“Phat the demand under the head
Ministry of Tourism and Civil Avia
t1on be reduced by Rs 100"

{Fallure to check the mflux of un-
guthonsed persons and noh-passengers
on the ‘armac of awrporis (571

«“That the demand under the head
Ministry of Tourism and Civil Avia
tion be 1educed by Rs 100~

{Neeg to reduce prices of refresh‘
mentg at airport restiaurants and
cafes(58)]

«That the demand under the heaa
Mnistry of Tourism and Civil Avia
tion be reduced hy Rs 100

[Need to improve facihities for on-~
ward flights and provide necessary i
tormition to  passengers within 24
houres of hooking(59)}

Th it the demand undeir the hcad
Minustry ot Tourtsm and Civil Avi®
tion be 1educed by Rs 100’

[Need to improve standard of food
served on IAC flights and avoid scrve
mg of stale foodstufl<i60)]

“That the demand under the head
Ministry of Tourism and Civil Avi
tion be reduced Ly Rs 100 *

{Need to make provision for over-
night stay for passengers at Bombay
Calcutta and Madras awrports when
reaching late at mght and continuing
their journev by an early mormng
flight(61))

“That the demand under the head
Ministry of Tourism and Civil Avia
tion be reduced bv Rs 100"

[Need {o exiend Bombay-Rajkot
fught to Kandla (62)]

“That the demand under the head
Ministry of Tourism and Civil Avia-
#10p. b redyced by Re 100"

[Need to extend passenger bus facih.
ties from Bhuj to Kandla(63)]

That the demand under the head
Ministry of Tourism and Civil Avia
tion be reduced by Rs 100"

[Need to connect

Ahmedabad and
Kandla by air(64) |

“That the demand under the head
Mmistry of Tourism and Civil Avia
tion be reduced by Rs 100°'

[Need to increase seating accommo.
dation for passengers at Madras air-

port before passing through security
check(65)]

That the demand under the head
Mistry ot Tourism and Civil Asia
tion be reduced by Rs 100

{Neeqg 1o introduce connecting air
scrvice from Bombay and Caleuita to
t oimbatore for tournsts to Ootacarnuu,

{lalampusha and other tour: t centres
(bb) |

Thdat the demand under the head
Ministry of Tourism and Crvil Avia
tion be reduced by Rs 100

[Need {o provide facihities for tourisi,
accommodation for ndustrial workers
md officc employvees on concessional

ta es 1n hil] stations and toumst centres
7))

That the demand under the head
Musiry ot Tourism and Civi) Atlqe
tion be reduced by Rs 100

{Failure to mamntamn properly
and systematically the GP Fund
Account of Class IV employees
and Compulsory Depoait Scheme
Account of Employees of the
DGCA and need to 1ssue ships of
Account to them as has been done
by other offices of the Government
of India (88)]

“Thut the demand under the head
Tourism be reduced by Rs 100.”
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[Need to provide tourist facili-
tles in Kodafkanal, Ootacamund
and other hill stations in Tamil
Nadu (70)].

“That the demand under the head
Tourism be reduced by Rs. 100.”

[Need to provide tourist guides
with better emoluments and con-
ditions of service (71)].

“That the demand under the head
Tourism be reduced by Rs. 100"

[Need to appoint housekeepers
in all dak and tourist bungalows
to supervise the maintenance and
running of these bungalows effi-
ciently (72)].

SHRI C. H. MOHAMED KOYA
(Manjin): I beg to mover—

“That the demand under the head
Tourism be reduced by Rs. 100"

[Delay in constructing Calicut
aerodome (48)].

MR. SPEAKER: The cut motions are
also before the House.

SHRI D. P. JADEJA (Jamnagar)
Mr. Speaker, Sir, I rise to support the
Demands for Grants for the Ministry
of Tourism and Civil Aviation. Before
1 say anything more, I would like to
compliment the Minister and his
Ministry for the significant progress
made in the developmental activilies
that have been taken up. I will not
go into all the details of the achieve-
ments that has taken place, but 1
would make a few suggestions which
1 feel are imporiant as far as the
development of tourism in India is
concerned.

To begin with, I would mention
something about Civil Aviation. A
few days back, the Minister of Tourism
and Civil Aviation, while replying to
& gquestion in Parliament, gave a long
Jist of the routes that are béing offered
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to private operators in the country. I
is significant, from the long st given
by the Minister and also the fong
queues that we see at all the booking
offices of Indian Airlines that, however
good services they may be given,
whatever regular timings they may
have started keeping up and whatever
efficiency they may have shown, they
are still not in a position to cope up
with the increasing demand of air
traffic this country needs today. My
humble suggestion is that all those
routes which the Indian Airlines are
not able to cope up with and where
they do not have the capacity to intro-
duce more flights in the near future,
should be seriously considered Leing
given to the private operators. Just
saying that privaie operators are
allowed to operate such and such a
route is not enough; they should be
given some sort of a guarantee os to
how long they are going to be allowed
to operate on those routes. Unless they
are given such a guarantee, I don't
think any private operator is going to
be willing to go and operate on the
routes mentioned by the Government.
It is very important that in the case
of these routes which are given to the
private operators, the air-craft that is
going to be used by them, should be
safe and comfortable enough for fiy-
ing. So, it is also important that the
Government should give very serious
consideration to this point and allow
these operators to import the modern
turbo proposed engine aircraft which
can be got on easy payment or instal-
ment basis. That I leave to the
Ministry, but my main request is that
all those routes on which we cannot
operate should be allowed to private
operators on more liberal terms

Along with this, there is a growing
demand in our country for cargo
transportation from one centre to an-
other within the country itself. I
would request the Government to con-
sider private operators to carry our
cargo from centres like Madras, Cochin
and places in Gujarat to places like
Bombay and Calcutta where today
there is a growing demand of marine
products being expofted. On account
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©f lack of transportation facilities, we
are not able to earn valuable foreign
exchange which is still lying in our
cold storages at these three places that
I have mentioned. 1 am sure, the
Ministry will give a serious thought
and allow private enterprigses to de.
velop along with our airlines.

Now a word about Air India. Today,
Air India is considered to be the safest
airline in the world. We, as Indians,
are reglly proud of it, that Alr India
is praised in these terms. Not only
do they consider if as the safest air-
line, but they also consider it to be
the international airline which gives
the best service on flights and on
ground, We are proud of that; we
are more proud of the engineers and
the pilots, because even when on
foreign airlines, they have an Indian
pilot, they mention that such and such
flight is manned by a pilot from India.
They compliment the Indian engineers
pilols and all those concerned with
Civil Aviation and Air India, in parti-
cular.

There are cerlain routes from
Bombay and from Delhi to Middle-
East operated by Air India, but there
are few flights to these places and
they are not enough. The statislics
will show that Air India Cargo flights
going to Middle-East are full and there
is no space left in them. The Officers
concerned with the cargo transporta.
tion are doing a good job, but today
the demand for transportation of cargo
to the Middle.East has grown tre-
mendously and our exports have gone
up so much that these few aircrafts
that are operated by Air India are not
enough to meet the total demand.
Here is another area where Air India
should allow private operators to
operate from Bombay and from Delhi
to Middle-East or operate where Air
India does not operate. They may be
alloweg to operate on these routes,
otherwise what is happening is that
the overflow of the cargo from our
aircraft: is going over to the other
interngtional airlines and we have to
pay in foréign exchange. We will be
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doing a service to our country and will
be saving a lot of foreign cxchange,

Now a word about ITDC. We just
listened to Sbrimati Parvathi Krishnan
mentioning quite a lot about ITDC
and I would not like to contradict
what she said, but would like to put
forward certain facts which are ap~
preciated not only by Indians but by
foreigners also.

ITDC has set a new trend in this
country. They have set a trend where-
by they have taught the hoteliers in
India and have shown to the hoteliers
abroad what Indians can do. Though
ITDC 1s an Indian enterprise, it can
do much more than what foreign ex-
perts have been able to do. There
was a time some 15 years back, when
our hotels used to put up a board
outside saying that it was managed
by such and such company aftiliated
with some UXK. or U.S.A. agency.
Today, the tourists who come to India
do not want to see that board; they
would rather see a board of I'TDC and
would make a enquiry whether it was
an ITDC hotel. ITDC hotels have
shown what is interior decor as far as
Indian decor is concerned. They have
shown what is Indian classical music
and what are Indian classical dances
and what is Indian culture. They
have shown what is Indian hospitality.
They have shown what is Indian re-
gional food. 1 compliment the Gov-
ernment, more so the ITDC for having
really shown to the foreigner what
India really is. But one word against
ITDC and that is that though, of
course, it was mentioned that ITDC
is out of the red—most of their hotels,
and compliments to them and they are
doing a good job—they should not
concentrate only on those areas where
touriem has already developed. I will
not go against ITDC if they are out
of the red, but if they are still in the
red but still if they have done a good
job in developing a new tourist centre
1 think that is the real work or the
real function of our government or
public sector corporations,
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Let not the ITDC the Government
of India and the State Tourist Develop-
ment Corporations compefe with each
other. Let them be complementary to
eacy other....

MR. SPEAKER: The hon, Member's
time is up.

SHRI D. P. JADEJA: I will take a
few minutes,

The international tourist attraction
centres which could be developed and
which are new in this country should
be taken up by the ITDC. The local
tourism, the tourism that is to be en-
couraged for the Indians, should be
taken up by the State Government
tourist department.

1 will take five minutes more

MR. SPEAKER: I think there are a
large number of Congress Members
who want to speak....

SHRI D, P. JADEJA: There are less
number of members from this side.

MR. SPEAKER: So I would request
the hon, Members to confine their
remarks to only ten minutes,

SHRI D. P, JADEJA: A word about
fourism.

A mention has been made about
Spanish literature. A lot of Spanish
literature has been published by the
Government of India’s Depariment of
Tourism. I would only like to know
whether this Spanish literature s only
restricted to Spain alone or it goes
to those 24 Spanish.speeking countries
of Latin America and if they are going
to Latin America, what is the agency
or mode of distribution? I personally
feel that these 24 countries are neglec-
ted. Out of these 24 Lalin/American
countries, we hardly get 1 per cent of
the tourist traffic. It is not that the
tourists do not want to come but we
have not been able to reach them nor
their organizstfons which can see to

it taat these countxies alyo send toeir
fouriats o our oouniry,

Au Ecology Workshop was held at
Bharatpur and I believe they have
come out with recommendations for
tourism development in thiz country,
more so on wild.life tourism. I would
only like to know whether the Govern-
ment is going to encourage exclusmve
wild.life tours in this countiry or naot.

Another very interesting thing is
that on page 18 of the report they have
meniioned gbout a Travel Seminar
which was held in Yugoslavia in which
they have discussed about the ill-
effects of mass tourism and its pre-
vention. Here, we are trying to en-
courage tourism. We are encouraging
mass tourism and there is a section
in the world who are trying to stop
it or come in the way of mass tour.sm.
1 would like to know the Government's

reactions to this report on the il
eftects of mass fourism.
A very vital point about Leach

development in our country. Beach
development does not mean the ssme
everywhere, It does not mean that if
you develop Kovalam. the type of
tounists that come to Kovalam are
going to be the same who are going
to come to Lakshadwin because heach
development in ihe world to-day can
ve categorised in four different ways:
(1) those people who come for the
sea sports only. They come for enter-
tminment ag far ag games ip the sea
are concerned. The second catesory
is those people who come for the sun
and the sand aud would like occasion.
ally to visit nearabout places. The
third category is those who come for
a study of the marine life and the
fourth category is those who want to
be away from the regular life, They
want to be away from all the noise of
the cities and the entertainments of
the cities. They want to be away
from people and want to be alone.
They want to remain completely
secluded. They want to live a simple
life and ent simple food. What have
we dons to develop beach tourism oe
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far as taewe four differemt categories
are ooncerndd?

* Now, to end, I would like to draw
the attention of the Government of
India as far as the development of
tourism in Gujarat is concerned.
Tourigm in Gujarat, as tdr as inter-
pational tourismm is concerned, has
come t0 a complete standstill Tour
15ts came to Gujarat from Udaipur. 1
gee this has been discontinued. They
tame to Udaipur and then to Ahmed-
abad and then on to Bombay.

Tourists will not come irom Bombay
to Ahmedabad and go back to Bomnay
only. Only round-the-country toursis
came to Jaipur and Udaipur and ther
went to Ahmedabad and then on to
Bombay. Now, they have stopped
coming to Ahmedabad. Furthermore,
we have the Sasan Gir complex where
tourists used to come via Bombay.
They uséd to come to an aerodrome
called Keshod. Now that air-fleld is
out of order. I do not know when i1e
government is going to see to 1t that
this air-field 1s commissioned.

Without this air.field the foreign
tourists have stopped coming. I would
request the Government to give mo:e
consideration to the development of
tfoursism in Gujarat because to-t'ay
Gujaral 1s under the Presideni's Rule.

MR. SPEAKER You should con-
clude with Gujarat,

SHRI D. P. JADEJA- I want o say
a word about Himachal Pradesh ¢nd
Orissa.

MR. SPEAKER: No. You have al-
ready taken fifteen minutes.

SHRI R. V. SWAMINATHAN
(Madural): Mr. Speaker, in India
tourism is not looked upon as an im-
portant industry. But many countries
in the world look upon fourism as an
important industry because they earn
foreign exchange. All over India—
from Arunachal Pradesh to Kanya
Kumari and Gujarat to Bengal, wc
have got natural beauty places and
the beauty spots in these piaces can

be very well developed to attract
tourists,

Recently, I had a chance of zoing
round the world. I have visited many
countries in Hurope, America and
many other places in the Far East.
Saome places are compared with the
places 1n India. Those places are not
only small and ordinary but nothing
considering the beauty places in India
But they create something interesting
over there to attract the tourists.

I went to Los Vegas which 15 cun-
sidered to be an iumportant atiract.ve
tourist centre in the world. What 1
this Los Vegas? It is only a rocky
place. There 15 no vegetation. The
ram 1s also scanty. They have to go
for nearly 100 miles to have water
But in order to earn foreign exchange
they have developed the place and
made it an attractive tourist centre, 1
am not suggesting thali our Govern-
ment should also adopt the same basis
as has heen done in the case of J.os
Vesas. At Los Vegas everything that
15 required by the human beings is
Le ng provided. But our tradilion and
cullure will not al'ow all those things.

If a rocky place like Los Vegas can
be made an atiractive place for the
tourisis, why is it not possible to
develop beauty spots in India where

there is plenty of natural heauty
spots?

I happened to meet some of ihe
tourist officers in those wesfern voun-
tries. In Toronto (Canada) a south
Indian lady is in charge of Indian
tourist centre. In Miaii (USA) a
south Indian is incharge of tourism
I asked them as to why do you not
suggest to the foreigners---Caradians
and Americans—to visit Madura,
Trivandrum and Kanya Kumari? They
blamed the IAC. They said that the

schedule of the IAC was not conducive
to them.

When they think of ‘south’ they
have in mind only Madras and Maha-
balipuram, After Madrag, the tourists
want te go to Madurai and then to
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Trivandrum, They are very wmuch
interested to see the Meenakshi tem-
ple. From there they want to go to
Kovalam in Trivandrum, Previously,
the air service was from Madras to
Maudurai and Trivandrum to Bangalore,
This service has been stopped. I do
not know the reason. Now there is no
air connection between Madurai and
Trivandrum. A tourist who goes to
Madras wants to go to Madurai to
see the Meenakshi temple and Tenkudi
wild sanctuary and also the Rame-
swaram island. Thereafter, he would
like to go to Trivandrum and Kanya-
kumari.

I happened to be inviled by a
Canadian for a dinner in his house.
He i8 a merchant, running a chain of
super bazars in Canada. He told me
that he was in Madurai only last year.
When I said, I am from Madura), he
felt happy. I asked him as to what
were the places which he visited from
Madurai. He said that he wanted to
go to Trivandrum to Kovalam etc.
Since there was no air service he
could not go there. He had there-
fore to return from Madurai {o Madras.
Although he wanted very much to go
to Trivandrum, he could not do so.
From Delhi, if T want to go to Madurai
I cannot go on the same day. I have
to stop for and waste one day at
Madras. Regarding the JAC's re-
schedule of timings, the concerned
Members of that area stiould be taken
into confidence by the hon. Minister.
They should be consulted whether the
timings are suitable to them or not.
He should look to the convenience of
not only the tourists but also the local

people.

Regarding food served on the IAC
olanes is very bad and inferior. But
the food supplied by the Air India on
its planes is very superior compared
to that on any airways in the world.
If a foreigner comes from a foreign
country to Bombay and catches the
next fight to either Madras or Delhi,
he finds that he gets a food which
is very much Inferior. He looks at

our face and we are a bit ashamed
about it. Once upon a time IAC was
also serving very good food but it was
stopped and I do not know why they
did that. Then they were not giving.
anything at all. Then they started
giving only coffee or tea; then they
began to glve some biscuits, Now they
are giving bread; I don't know what
type of bread it is.

For the air journey from Madras {o
Delhi I pay Rs. 625. If this is not
sufficient o give good food, let this be
increased by Rs. 10. When I already
pay Rs. 625, I can afford to pay even
Rs. 635. This is one thing which 1
request the hon, Minister to consider.
Regarding modernisation of the air-
ports, this is also a thing which ghould
be looked into. It is a very important
thing. As far as Madurai is concern-
ed, I want to say this. There was a
proposal to take Boeing 737 from
Delhi to Madras, Madurai and then to
Trivandrum. It could not be done %e-
cause Madurai airbort was not oro-
perly developed. For landing Boeing
737. The recarpeting of the runway
had to be done, the carriageway had
to be lengthened. I have written
several letters to the Civil Aviation
Authorifies. I request the hon.
Minister to look into it. The traffic
at Madurai airport is increasing dav
by day and therefore Madurai airport
should be strengthened and modernis.
ed. Theré are very many tourist
attractions around Madurai, like
Thekkedi, Courttalam, Kanyakumari,
Rameswaram Island, etc, These are
places to which we should give more
attention, Night landing facilities
should also be arranged at Madural.
This is my request to the hon.
Minister.

Regarding Madras airport, it is one
of our international airports. Jumbo
747 is already coming ofice in a week.
It may be increased also and airbus is
going to be introduced by the end of
this year. But the present airport
accommodation is not sufficient to ace
commodate all the passengers. ¥Fx.
pansion of the capacity of the airport
has to be immediately attended fo as
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the. present capacity is not sufficient,
Therefore, proper attention must be
given to improvement in this regard
and also to give proper facilities there.

As I have already saxd, when 1e-
scheduling of timings of the IAC is
done, the Members should be taken
into confidence. Their opinion should
be sought whether the timings are
suitable or not. You can take them
into confldence For example, if it {8
Madurai, I can be consultéd together
with other Members of that area. I
it is Trivandrum, Mr. Koya may be
consulted and others of that ares, as
to what is the convenient timing.

With these words, I support the
Demands of this Ministry,

sft shgra® geamw (dTEgT) o
wremsy wEew, & = Posw o fafae ofae-
ww feurddte &Y awit & foafadr & &
Ay vl et wET B A =T =Ear
g o AmH & w1974 ¥ gfemm
oA FTEA P ATEWIST EWNT AT | O
s afE 7 f&Fm qr ) 7w %
9T JEH T AAT | A §F Ardengsr
grwar 1 |AfFT ot aF sfsfiras
F WS A AW gHT ) AFE WIS
& awT AT Qg TaETor oY ot woiy
aFa FIm ) A wHfRT ae-
Wfe 1 = Fgr 9 A€ § | WS
gft & frft frer Y amadie o
& Wy Xfefasmer &wif § ot
arafte 5T & ard AF s @
W & 7 77 § fr wafafer ardifmr
arw &t w1 o qgr 7 1 aw fiw
TR T AW AT H IR F
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T E 4P WX Ay 9T wi9E WY aF
IO DTN I F O F
aarg #% iy it o srfigfrae sms
sree Farayr wif o) e i & 7

adt T vy ¢ werwer Tk 9
R e O W, T wv
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¥ 126 TEHY ATET T FLATHY Wi §
ew s 1§ €1 8 oAl & 9 ag

[ A T K WOwY AT IR a6 v



283 DG 1976-77—Min of MAY 10, m:'a Tourlam & Civil Aviation 8y

[+ s vemen]

Wi w v o ¥
& Wy wew ¥ wra e ¥ wrAAv
wwey §f s oy wif §?

fowamw oo v f
o ¥ e gLEeE W wwR
o wifeg | afeT T arfae dew
o Wy o § ¥ arge aeT & fag
wTATW a9 9 ¥ W
s qmwy AFIEF W ¥ Ay
yg w1 AT FeAT & f5 @a”
g 9T Q¥ W g @9 =feq
WETEWE ¥ F W Y w oA
IR ST AT FT G § @ |
EEST TAIT Wt 7 g aifey

TAT AATAT A B QR O §
393 W wfeyy & I eTeA @
WA | CIRITEI YT GU ] "9 4B
¢ afrw o sfedra € ogr & g 0g
& f ot d3% 9y g & 7@ Afgwr %
w2 g% & 1 7 qET Ay § faaet A
a=ft wEET HT e4TH JTAT NI

dredy ata (§ ag vgar wrear g fr
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g gfie & ot 3w X agw
o g Ao AT gaer
T ¥ Y Wt e R
¥ afy femr war ¥ forad afm &
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13T wifedw o A o § Afer X
weadf ¥ 7t 9X Kar oar § Frry
ST #7 a et wff w8 Sofawe
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g Wt off e fe xy Qo F
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aga o O § 1 R T arger O
R & wer 9 3 WF Frwvey ok §
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12.57 hrw,
[MR, DrpuTY-SPEAKER i the Chair]
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a1 w5 § W agr we by Py g
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ifore At s Y sraeTd grfaw v
&7 ®Wtwr faomr A8 @Y g gl g
# gar gov ol 2gra A €Y 9T W@y
A% o W off 7y o welt W@
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owiFewTYy NS W wg AT v
wit @er g7, Wt o, wrgw W 1 Tw
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wifed, 37 & fad v fevmr W,
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Bt atrF R M 1
w1gT § s 4 wdvew g S o,
wEat ) % wff, afew @ Paadr o271
& aray warw & 4

1300 hrs

MR. DEPUTY-SPEAKER* I have to
make {he usual announcement that ¥
have rteceived a request from the
Minister of Parliamentary Affaiwrs that
in view of the large number of speak-
ers from the Congress Parly, one
speaker should not be given more than
10 minutes, They are 1n the Iist

SHRI N. K SANGHI (Jalore): Mr
Deputy-Speaker, I rise to support the
Demands for Grantg of the Ministry
of Tourism and Civil Aviation.

There 13 no doubt that we in ‘his
country are very much inierested in
tourism, and the very fact that Gov-
ernment have g Ministry of Tourism
and Civil Aviation shows that Gov-
ernment has given a high prionty in
the development of tourism in the
country.

We are differently placed in the
matter of tourism in the internation-
al world. Ours ig not just a country;
we are like a sub-continent. We have
varying iypes of climate, long beach-
es, beautiful monuments the type of
which the world has not had, fauna
and fipra, people with different "habits,
culture and heritage which no other

Aviation

country in the world has with such a
difference. But in spite of ths we
find that fourism has not developed in
the manner 1t ought to have. What do
we gee in other countries?

In Spain, they are ahle to Luild’
their national economy with touriym,
What have we seen in ltaly? With
the revenue from tourism, they are
able to finance their development
plans. We have also sren what pios-
perity a socialis; country like Yugcs-
lavia has been able ‘o achieve with
tourism, But unforiunatcly in Ind.s
we have not been able to achieve he
target, mn spife of the imporiance taat
hag been attached to it by Government
and the people. We have to look into
this aspect, and find out what has log-
ged,

Most of the debates on the Mmistrics
during this budget session have
been on a very low key One of the
main reasons for this i1s that w~ have
had exceedingly good results in all the
various Ministries. I am sure thig is
also reflected in the Report of the
working of the Ministry of Tourism
and Civil Aviation in the last year
They have done much beiter than in
the previous years. The results arhiev-
ed are cdrtamnly laudable. But
still, much has to be done, because
we want to build up our economy with
fourism. We would like to think in
terms of building up this economy in
the coming year; in the coming year
we should be able to earn foreign ex-
chunge to the extent of the outgo of
our foreign exchange in buying petro-
leoum products. If we can earn that
much, we can offset the eammings on
that account in purchasing oil and oil
products for which we have to spend
large amounts of forelgn exchange.

Anyhow, we have not had a gallop-
ing development of tourism. It is high
time we tried to reach this target.
What have we achieved? In 1875 we
achieved 4.65 lakhs, The figure for
1974 was 4.09 lakhs. This is hardly
balf per cent of the total tourists in-
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the world of 2000 lakhs. The total for-
eign exchange revenue on this account
is Rs, 18,500 crores and in comparison
India hardly earns 100 crores a year.
Looking to the magnitude of the
foreign exchamge that is being spent by
tourists in the world, we hardly get §
per cent. As I said, we are a sub-
continent and much more resulis have
to be achieved by us.

We have to promote tourism because
it is an industry. It brings income
It is an exercise. It 15 also a window
to the outside world. People come
and see this country and return with
their impressions. We have seen a
lot of adverse publicity for this coun-
try since the emergency in the foreign
press. Bui if you go by the impres-
slons of people who have travelled to
this country, if you g0 by the reports
©of people who have visited this coun-
try and seen things for {hemselves
during the emergency about conditions
in this country, it is a diiferent picture
from that presented hy a person who
is just sitting thousandg of miles away
and writing aboui the Indian situation.
A person who has come here and seen
things for himself and going back to
his couniry has a different report fo
give. We would like people to come
and see what ouy country is, what we
are really doing to bring out a resur-
gen{ India which will have its due
place in the world devrlupment,

ITDC is doing a lot of work and it
hag been projecting the figures; T have
here some fligures regarding the deve-
lopment of hotels in the ¥ifth Plan.
They have built a number of youth
hostels and at present they say we
have about 15,000 hotel rooms and hope
to add mbout 5000 more rooms during
the Fifth Plan, which will total to
20,000 rooms. How do we expect to
meet the demand when the percentage
of tourists jncreases from 5 per cent
to 2.5 per cent? We want our birth
rate to go down by 3-4 per cent and
-even conservatively if. Our tourism is
not golng to increase by 3-4 per cent.
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I know it ig costly to build holels.
But whai have you dong to provide
altérnative accommodation? There are
times when tourists go to Delhi, Jaipur
or Agra and they cannot find any ac-
commodation. We have built five star
or three star hotels. It is not such ac-
commodation thai some of them want,
Let there be an enquiry office in those
places; when you have no accommoda-~
tion for overnight stay in such hotels
or other places, let them come there

and you must be able to say to them; -

you can go ang sleep here for the
night. Mr, Deputy-Speaker, you have
travelled all over the world; if you
are unable {0 get any accommodation
and if you go to the hotel enquiry
office, they will guide you to keep
your lugguge and allow you to stay
with families who have guch accom-
modation; you can have beq and
breakfas{ which is of a good standard.
Why can't we have sim:lar arrange-
menis made where the present hotel
vecupancy is fully occupied? We have
stepped up our charges from 100 to 165,
The hon. lady member was saying 200
rupees. We are in India; and that
way there should be some difference.
What is the service charge? You put
up your charges. Today the Indian
atlitude is that if a hearer does some-
thing, he expecis a tip. 1t is not like
the foreign country where once you
pay the service charge, tho man will
not loock at you and even if you tip him
he will return it to you. But here he
would stare at you and jeer you if
you do not pay the tip. We must have
som¢ Indian approach. You may have
it at 200 or 400; the world can per-
haps afford even 500. But let us not
go in a fashion in which you will be
having a service charge and then a
tip. Every man wants a small tip
for doing something. 1f thal bhe so, let
us remove the service charges. It
somebody gets a service, he would
be happy to pay ¢ small tip. That is
the difference we ghould have and
let there be an Indian approach to
this.

At the Palam airporf we have a
counter. The person there gets in

:
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touch with the TTDC hotels. The
other day I asked bim sbout the avail-
ability of rooms. He had no idea about
the occupancy; ome has to ring up
the hotels and find out whether any
room is avajlable. He is there, 24
hours' counter is there; at Palam be
should be able to say from the occu-
pancy board whether a room is avail-
able at Akbar or Ashoka or Janpath,
so that he should be able to say: we
have a room there, please walk in and
these are the charges. Unless we
have an occupancy index at the air-
port there is no reason for keeping
this sort of person there. These are
small things and they are irritating.
It you are in Swiizerlanq or Italy, the
hotels are directly connected and link-
ed to the airport and you take the re-
ceiver off the hook and you are told
whether there is a room or not.
He does not have to dial every hotel
from the airport. Anyhow, we cannot
have that system and we can st least
Have a man to tell them whether a
room is available and if so at what
place. We have big hotels. What
about the Indian outlook in these pla-
ces? The charges for meals and
everything is the same. Can we not
have a cafeteria where we can have
something to eai, just like the cafeteria
at the Parliament House? We have
in Lodhi Hotel a cafeteria which gives
Indian meals at a reasonable price.
So, we ghould have a least one cafe-
teria in the Five Star and other high
class hotels to enable people to have
Indian style of meals and other dishes
at a reasonable price instead of having
all the dining rooms in the hotels gt
a high tariff,

Now, the Air India is doing good
work. The way they are projecting
their image is very good. "hey are
carrying full capacity. There is no
doubt about if. But last year, we had
exotic birds which were transported
by Air India and most of them died
This had given a bad image. Once
the image is lost due to such a bap
pening,—it takes a long time to build
It up. Some time back 1 was in Paris.

Aviation

There I went to Air India Office and
asked them for a seat for Delhi. But
they could not tell me whelher they
could make available a seat. They
were lukewarm about this matter and
they were not responsive. But if you
go to any other Airlines, they would
be able to tell you then and there whe.
there a seat ig available or not. They
are a little apathefic when an Indian
visits them, Thereafter I had to travel
by Japan Airlines. I feel that the
staff should be changed once in three
years, so that they do not grow ves-
ted interests.

We are told by the Ministry time
and again, fhat the fares charged by
the Indian Airlines are comparatively
cheaper than the fares charged by the
internal Airlines of cther countries in
the world. Here I would like to men-
tion one thing. The Indian Airlines
are always taking the telephone con-
tact number on the tickets issued by
them for informing them in case there
is cancellation or a delay in the ser-
vices. But this has never been done
The other day while *ravelling to Jodh-
pur, the Avro Aircraft was sus-
pended and we were not informed
that the plane would be delayed by
six hours. So, there is no purpose
in taking the contact number so that
there will be no complaints. There
should be some special staff posted for
thig job.

Now, we find that the siudents are
given concessions only when they tra-
vel to their home towns. Formerly
they were given concession to travel
anywhere in, India and see the new
India, the developing India. When we
are talking of Youth forums and Youth
development, for educational tours. a'-
least we should give the students this
concession. It is only during this edu-
cational period that they can travel
and see a little bit of India. Once you
are employed you have np time and
no one can afford it. I request the
hon. Minister to restore the student
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concession to enable them travel sif
over India.

Indian Alrlines started a scheme to
see India on a ticket of 9900 for 14
days and $275 for 21 days’ fravei for
foreigners. I would Iike to know how
much foreign exchange eaming has
beéen made from this scheme. There
is no mention in the Ministry's report.
Thig innovation was done for the pro-
motion of tourism for South Asia T.
Year 1975. This should be coniinued.
This sort of facilily is being given by
many Airlines in other countries. Simi-
lar facilities, like Euro Rail pass
in Europe would go a long way in de-
veloping touriem traffic,

Now, I would hike {o mention one
thing as far as development of Rajss-
than is concerned. Rajasthan ig studd.
e‘d with many historical monuments
like Chittorgarh Fort, Dilwara and
Ranakpur Jain temples, Siriska Game
Sanctuary, Bharatpur Bir4 Sawai
Madhopur Game Sanctuacy. At Sawai
Madhopur there is g jaipur His High-
ness Lodge which is open occasionally.
This should be taken up on lease or
brought over so that i can oe Kkept
open throughout the vear for travellers
to take advantage of. Coming to
Sawal Madhapur Wild Life Game
Sanctuary. In Bharatpuy you have
not build up the partition wall to save
the Bird Sanctuary from urban en-
croachment. Thig has been pending
for a number of years. If you do not

do this, the Birds Sanctuary will get

destroyed and the country
Y8 wealth
lost  We have been talking so much
about .zhe development of Andaman
and Nicobar Islands, but there is only
;t :w;ce—a.vgeek service to Port Blair,
s & wonderful plac, ¢
these s " e and I plead that

regular Boeing service
from Caleutta to Port 3
Nicobar to Madras, " 20 Car

The flying clubg in the
roun
receiving very little attent!onfryl’::;
;re practically going down the drain,
ou havet spent a lot of money in de.

veloging these fiying chubs, Plesse oo
thit sume sort of cemmitiee is.appoin-
ted to see that they are properly lodic.
ed after and put on & proper keel, so
that they may not waste money and our
boys may receive proper training
there.

With these words, I support the De-
mands of the Ministry of Tourfsm and
Civil Aviation.

SHR; C. H. MOHAMED XOYA
(Manjeri): Sir, I rise fo impress upon
the minister the necessity of starting
the Calicut Aerodrome. Assurances
after assurances were given in this
House for the last ten years, bu no
asgurance was Iimplemenled. I feel
that ever. an assurance given in Far.
liament has no meaning. The cons-
truction of an aerodrome st Calicui is
a long and cherished ambition of the
people of Kerala. We were happy
when the Central Government gnnoun-
ced their decision to consiruci an gero-
drome at Calicut =as early as 1970
and land acquisition completed next
year. Buf we were disappointed at the
continued neglect of the Central Gov.
ernment towards this vproject. We
would like the minister to throw scme
light on this, except the usual reply
of financial stringency!

Calicut, as you know, is an import-
ant historic business ceuntre of Kerala.
The Malabar area produces cash crops
such as pepper, ginger, cardamom,
arecanut, cocoanut, coffee, tea, etc., and
it is completely cut off from the out.
side world in the air map of India.
The site for the construction of the
aerodrome was selected at Karipur
near Calicut and the State Govern-
ment had already acquired land mea-
suring about 86.5076 hectares required
for the project and the land had a'so
been handed over to the Aerodrome
Officer, Mangalore. In Kerala, land
acquisition itself i{s a tedious task.
Many peaple have to be evicted. The
Kerala Government hiad spent Rs, 18
lakhg on constructing the approsch
road to this project. I may remind the
minister of the assuranceg given by
him and by his predecessor to cona-
truct thig aerodrome, but most unfor.
tunately this was excluded from plsn-
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after plap. The matter ip stil a sub-
ject of dimcussion belween the Minis-
try of Civil Aviation and the Planning
Commisston, though this is a ‘scheme
that has -been included in the draft
ffth plan of the Civil Aviation
Department. Therefore, I hope and
believe thet the minister, who knows
the problem very well, will make an
announcement about the decigion of
the government to start the Calicut
aerodrome,

The present Cochin aerodrome be-
longs to the navy and we cannot use
it always. Government sghould take
steps to acquire land at Edakkatvayal
and start a new aerodrome there suit-
ahle for Boeings to land. I am told
the present proposal is to expand the
navy serodrome so that Boeings may
lang there. This may be a temporary
measure, but as a permanent measure,
the government should acquire, land
and construct a new aerodrome where
Boeingg can land.

I must say something about the de-
lay in giving luggage of the passen-
gers especially at the Mangalore air-
pori. Many a time, we miss the train
because of the delay in handling the
luggage. I think, Mangalore is the
only aerodrome where this thing is cri-
minally neglected.

Kerala is an important place in the
iourist map of India. The ITDC has
developed a tourist resort at Kovalam
beach, which is a wonderful place. The
Central Government should szanction
more schemes for development of other
beaches. My frieng from Gujarat was
telling us about the development of
beaches so that foreigners who want a
secluded life can come there. There
is an area in Cannanore District where
European sanyasis come but the
Government hag not thought of places
of tourists for constructing hutments,
etc. Thig place is attracted all over
the world for tourist resort but the
Government has yet to think about
that ares. The other place is Kapar
where Vasco'de Gama landed. All
over Kerala, there are very beautiful
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beaches. We can take package fouriSts
from Ceylon.

The Kerala Government may not be
able to improve local tourism. But the
Government of India will be able te
earn a lot of foreign exchange if tour.
ism is developed in that part of the
country.

Kerala is as beautiful as Hawali but
you do not get more tourists here. iIf
you go to any Indian Embassy, you
would not get any information about
the facilifies of tourism about the
areag one would see and for many peo-
ple India ends with Madras, and no-
body knows further. All the dignata-
ries who get programme from the Gov.
ernment of India, do not get any-
thing about Kerala. If you take a
film showing the green lands, beauti-
ful beaches and other important pla-
ces, and exhibit it all over the world.
there is ample scope for atiracting so
many tourists. Tourism hag got a very
good scope in Kerala, if the Govern-
ment of India gives a good publicity
to it and also helps the State Govern-
ment to give facilities fo tourists.

1 hope and believe that the hon.
Minister who k nows Kerala very
well and who knows that Kerala is
next to Kashmir, will do something and
help in developing the tourists resarts
in Kerala.

t e wfrepdgmer (frora-
W) @ & wroe e § o TR e
WY w1 At goaw AT § )
areEt avenTe Az sy fir g fafelt
#T a7 & oy firar wor § a9 F qutw
X F2aTg 1 § wa o Faferer ofimas
w3 7gg W | B frex # FaT
81 e AR 7 gow ¥ 84 BV garE
weE § 1 T gy Aerer § 1 ¥ Fet
®Y MTT | I qAfs Q12 71 WRw
wrafdl & 19 oF St Tyr ward
ugT & 1 W oy wTo ¥ 7 AH ey
g ag & fr W 2w o sefae #Y
wgT &N & ovr wow ¥ ¥ wX vy
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wOT 7941 c&r v § o foredr A
¥ wg wow aoelt o @ § o< foedr
At #Y 7wy #r wghorms ww A
¢, 9w fagrw @ 7g ww fagraa wa §,
oY Syray @ arfed ) oY o wgar
fr TrR R Rwqr A wE

Tafya ufwqua feadiie #r foee
&Y 9T g4 797 fF ¥ @ww § gad-
wfere seqfaimra & fag 40 #0T
i § gardwg M Avme v w
fad 24 w3, garf vz & fad o FOT
e g WAt & forg 4 7O TR &
¥ @ gy 2w Y, gt adt wyrardy
& wT gy @ NN-§ WA 7T g
wrat & fardy wrelr of 7 foraft oo
Hagdmwag @, vk w1 9g SE-@
TET TG F O ?

X7 gari-wgl Y fove 7Y 2w 3
Qar wifge g 5 vad o g s
e ok §, ur IR wAAAT A
faar war | R Az §, o ¥ @ WA
Rl wrarar, Ffrar # s wwT
qr, 9 fagre # ¢w G Wl §
PR TSRATGN B WA & afn ¥
¥ § wedder w @ § 1 gfrar
ot g R £, 7% IR WA § )
ol 9T gy § faded o, A
w7 ¢ i 16 PUT I X HT & IWAT
s a1, faraer Heaw wdwa 10 fe-
T 1 W EE wa f wife
W ¥ o osw W ayfaar W

FONE P& NTT T WX SRS
w0 3 ofr Pt g vew it
frrtas & ax wigAr 3 R wod
Pt ap @ & 1| vaeY 1y FwT X
% frdedy areft & g worodd Sy qaes
w¢ faar §, oY wod fow & e o
fie <t arow =t g &, I ger foar
T § 1 AZT 9T 250 %7 €IE 4T, IT
§4 ®Y ¥t 37 wT ¥ W4T WAy §, W
4, 5% fad drzm wrm @ nar § |

gty wgw Pafaer wac, o o
s & wf §, a1 3% Fordr fvgor garé
RIS AT TT ST 447 §, W Tr 4%
I WA FTF o e A H A
Y QF ST 99O QAW Ee MA R E,
gt 9¢ garg wiwa 91 wifEd | arqy
g B AT QITE A wATAT
yo¥ fay mae aedt avga $r§ agrar
w4 Y ¥ ST v w7ae A e
¥ v ¢ B wma gforar # qae wfEw
wrarred fored T YATgT ¥ gard W
qT IAAM, IAE ATT-STC FrEAR g6 |
qF A AT TTTMAA qTET §, AR
Jarer ®Y ganfar frafl, ary & fagr
#t garfon faalt o god gw gt
Y T FT woor A1 R | TR
srran #r€ wf wfFa o Ay A &
Y T GAMgE Ao 409 fardy A
wavar & fog & sy €, 9 fr sws
o GIAT FIL HHAFET AT §, WL AR
gt ¢l g sl ¥ 1 ww TG TR ATAT
A, AT WY IIAT N T wwAr
WX Fng-aat wwTey |

or % agy 4y, &Y W UG ST
@ &Y f5 waaripdt 3 g et
wARAT WreT 97 | § aoe ae
femrar g, ot oy ot faech ot
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R 1 fecgy wrpfregghe § v gacdy
wraynez O mri oy ol ¢
quar {fegy  queARRR wr Wy
aamed, b oyt & o o ghear
W FrUT A 188 A ¥ W
OF g g vl Wt AT, T
rd Awaw Eduw F @ Aqe
fordefr

gferm acamge R wETt w7
garw agy it § ) faee o WA @
gar arfe gur fiv ware- 3 7 ¥TR-4 }
Aragrfaar gt § sed gt wiedigaew
¥ W W F AvaqE wager AT
7 wEYex e W agifwat aga &
ArETer § | forwar aToir SEd AT
wifed a1, 73 ¥¥ Foqie # =i fear gar
2 1 5AAY a7 AT W WIAET EAvTy
AT aTfgd | w1 1975-76 # fo¥e
¥ Oor Fo 39 qT AT A owIT weAAT §
T agret faar & U< §, 990 acw
sat faar oram onfgd )

Auraa Arefmg Y arEr TR & v
aefags ¥ 19 TUET FT RETE AT
wifed, s} afgms & § a1 ¥k

FAT wa@AT {1

fedt eftev orge, & qex WY
=3 frar a1 fr qewT # fagre w@e wrd-
NPT sqwA, oY fe 24, 25 wia w
gE @Y, Jed LYY Ao 2 F XD AT
g ATET -

“"This Convention t{herefore, does
emphatically impress upon the
leadership for the successful imple-
mentation of the re-orienied@ national
national policy, the minorities, in
particular the Muslim Community
as the largest minority, be given
adequate representation in the
body-politic of the Country, in-

cluding the legislatures the Jocal
bodies, the civil administration and
quagi-administration organisation.”

%6 w¥ § f5 § TO WYL ¥E
arg %Y YgawT W A 7 awet ®
T ¥FATE %Y | WUTET AT OTE -
Jrot oY Forer oY W, @ Wt ATniY
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] o 7@
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wew g W T fe e 9
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I B XATH FY OB & | AGT A Y-
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WA A Al W wefwur  =eA-
e & FaT et § 1
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wgr 3 1 dfew wEw T ww A R
fr w7 gfeew w1 go dfafedy
N wg | €W T weewor F gadr I
} Hew oY § o zfeem w7 71w
T & wrar § 1 A I 9 FC WAV
arfge fe Wiy gfoee soar s &
wC W7 FHAT W EAAT ATAIT q0ER
¥ or wRar | oY o g swdET

Zfceew @ ¥ sparmnre g€ | ST v
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“I had to wait for three or fowu:
hourg though I had nothing with
me.”
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“This Convention, therefore, does
emphatically ifipress upon the
nattonal ieadership for the successtul
implementation of the re-oriented
natiomal policy, the munorities, in
particular the Mushm community as
the largest minority, be given
adequate representation in the hody-
politic of the country, including the
legislatures, the local bodies, the
civilt administration and queasi-
administration organisation.”
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SHRI BANAMALIL PATNAIK
(Pu) The Report of the Mmusiry
18 really very encouraging Touz st
traffic hag increased I do not want to
go mnto the figures, but there are cer-
tain areas which have not heen
covered

The Report says that sea beaches
mountain resorts and marine dijves
should be developed, but nothmng has
been done in our area Puri Konarak
and Bhubaneshwar are considereq to
be the golden triangle of tounsm
Bhubaneshwar 15 a beautiful cty of
temples but even today group book-
ing by Boeing cannot be done Though
the Minister was kind enough to wrnte
to me 1n February 1975, saying that
a Boeing service would be introduced
to Bhubaneshwar nothing has been
done vet Smce there 18 no group
booking by Boeing there 1 no hotel
accommodation The ITDC has not set
up any hotel in Bhubaneshwar or
Konargk or Puri the three most beau-
tiful places in that area
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temple of Kenarak sttracts a
; h& numbér of visitors from out-
side. The rock cut caves of Khanda-
girl, the edicts of Asoka at Dhaulagiri
ang the Jaugara inscriptions of Asoka
also attract a large number of
foreign_ especially Buddhist, touriets,
‘but no *tacilities are available therefor
their stay oy accommodation.

The gea beach from Konarak to
Puri is beautiful and eight years ago
the department started constructing a
marine drive, but only five miles were
completed and the rest remains lo
e completed still. If it is completed,
you can reach Puri from Konarak
within one hour.

The Archaeological Depariment has
+4aken up the preservation of the an-
cient temple at Puri, The Pun temple
has been found to be much more su-
perior to the Konarak temple. A lew
months ago the  Minister was kind
enough to visit that area, but he was
there Only for a few hours und
he did not want to make any commit-
men¢ because he knows there is =0
much potentiality for development in
that area, but he has done nothing So,
I request him to see that this sea
beach 1s developed, which is much
more  attractive than the Kovalam
beach. There are absolutely no mo-
tels available there There is one
lodge called Pant Niwas, but no fcod
15 available there and so the tourists
carry food from Bhubaneshwar and
come back in the same car.

Steps should be taken to develop
‘the National Park at Simlipal where
you can see tigers roaming about m
‘the daytime. No funds have been
provided for its development, though 1t
is much more beautiful than Kazir-
anga,  Similarly, Chilka Lake is a
birq sanctuary where in winter a
large number of birds migrate from
the Himalayan areas. If developed, it
<an attract a large number of tour-
ists,

In the literature of the Tourist De-
partment there is no information about
the temples of Puri, Konarak and
Bhubaneshwar, I was informed that
Tatas are opening a flve star hotel
at Mangalore because of the Kudre-
mukh project, but they are prepared
to open a five star hote] in Mhuba-
neshwar If there is one Boeing service
to that city every day, and two such
hotels it there are two services a day.
If the ITDC has no funds private pa:-
ties are prepared to start hotels but
there must be a Boeing service, so
that tourists can come there, The Cal-
cutta-Delhi service starts at 7.30 trom
Delhi and reaches Calcutta at 9.30
with hardly 30 or 40 passengers. It
can be extended to Bhubeneshwar

And we can come in the next morn-
ing from Bhubaneshwar via Calcutta.
There is no difficulty, in doing this It
18 going empty 50 per cent of the
seats are vacant. If there is that faci-
hity, than a large number of tourists
can go there. Or we can have one
Delhi-Bhubaneshwar via Khajurao
service so that the tourigts can go
there. There 1s a service between
Calcutta and Hyderabad. It can also
touch Bhubaeshwar and link north
with the south. In that way, there
are facilities and the Bhubaneswar
Airport has the facilities for landing
of Boeings So, there is no difficulty.
But that should be taken up by the
Ministry. 1 would urge upon the
Minister fhat Bhubaneshwar ghould
be connected with a Boeing either
with Calcutta-Hyderabad or Delhi-
Bhubaneswar or via Khajurao or
Khajuraho or Banaras.

Long ago, when Dr  Karan Singh
was in charge, at that time, there was
a proposal to set up a cyclone warning
radar station in Paradeep, But, so
far nothing has been done. When
the Demands for Grants of these
things come, then only the question
of cyclone warning radar station
comes. As far as the eastern region
i concerned. It is always affected
cyclone, From Vizag upto Midnapur,
that ig the only place which can give
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Shri Henamdli Patnaik]

a really good warning to the people,
and "the Government is quite aware
of the problem. So far ng step hay yet
been takeh to set up a cyclone warn-
ing station in Paradeep and it is be-
cause the zone is cyclonically affected.

It was promised by the previous Mi-
nister in this House and I would re-
quest the present Minister to take up
this matter and see that the Radar
Station is immediately set up.

Formerly, there was an air ser-
vice between Calcutta-Rourkela and
Bhubaneswar which had been with-
drawn. From Bhubaneswar to Rour-
kela, it is a distance of 300 miles. One
has to travel in round about way.
Why should not an air service be
started between these two  places?
Now, a second service has been in-
troduced between Calcutta and Bhu-
baneswar. It should go to Rourkela
and Jharagoda, So, the second service
introduced between Bhubaneswar to
Calcutta does not carry more passen-
gers, but if jt comeg via Rourkela,
there are a large number of passen-
gers, the Government Servants and
others who come for some business
to Rourkela. Then there is also this
steel authority who has got some
work in Bhubaneswap who can avail
of this facility. If they have really in-
troduced a second service for the be-
nefit of the people—it must come via
Rourkela and Bhubaneswar—Rourkela
Calcutta or Calcutta-Rourkela.Bhu-
baneswar. So, it can help the people
as well as the internal traffic of the
State and also save a lot of TA. &
D.A. of the Government Servants be-
cause they can avail of air facilities.
I think the Orissa Government has
also written about this matter, I think
the Minister will examine this and
do whatever is possible.

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI SUREN-

DRA PAL SINGH): Mr, ty-
Spesker, Sir, I am vwir m‘m
to the hon, Members for thelr doup-
liments and the good things they have
said about the activities of the Minis-
try of Tourism and Civil Aviation, I
am also thanktul to those who have
made some good asuggestions and
constructive criticism about the work~
ing of the Ministry.

It has been appreciateq and realised
byoneandallthattourismisavez:r
important economic activity and an’in.
dustry. It is also accepted by the
worst sceptics all over the world that
this is an important activity by all
standards, It is something in which
all countries, particularly the develop-
ing countries should take more and
more interest. Even the world's best
economists have now realised that this
is an up and coming industry and it
has four very imortant and signifi-
Fant plus points in its favour. One
is that according to the incremental
capital output ratio formula it has
been calculated that investment in
tourism is the best and the most effi~
clent way of earning foreign exchange
as compared to investment in other
commodity producing industries, And
secondly, tourism gives the maximum
return for minimum investment and
without any depletion of any of our
national resources., The latter fact
is more important, because in other
export-oriented industries, 5 great
deal of raw material and power is
consumed for producing a particular
commodity before it is exported and
in that way, our national resources are
depleted to that extent, In tourism,
we do not export anything, our exports
are ir}visible. We have what nature
has given us and what our ingenious
and very skilful human beings have
produced, We show them to the tour-
ists and earn very usefy] foreign ex-
change.

Thirdly, the potential of employ-
ment in tourism hag alse been appre-
clated, It is very very high specially
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ragany to pur efucited unemployed
‘s: the country, Fourthly, the “Multi-
plier Eftect” of our tourism on our
ecanomy bas been calculatad to be 3.2
at the lowest and 3.0 at the highest
which means that this particular in-
dustry generates more business op-
portunities and more jobs for our citi-
zens than any other industry in the
country of the same size and magni-
tude.

Thus, it has been realised and ap-
preciated that tourism is a very im-
portant activity and industry in deve-
loping countrieg becauge 1 does golve
our balance of paymen difficulties
and our chronic shortage of foreign
exchange.

In the context of our conditions, the
opportunities of developing tourism in
our country are immense, Ours 18 a
land which has received the choicest
gifts from mother nature. Ag some
hon. Members have said, we have
high gnow-capped mountains; we have
deserts; we have tropical forests and
every type of scenic beauty that one
can really wish for to feast one’s eyes
on Man has also lent his hand m
enriching our lives, Durmg the past
thousands of years our very skiltul
artists have created some exqusite
pieces of art and architecture all over
this vast land for foreigners top come
and see.

Above all, our ancient culture and
civilisation has also given us a unique
life style, a unique’ mental attitude,
towards life here ang the life here-
after which 1s an enigma to the people
of the occident who are fasinated by
our country. They want to come here
and see our country. It 1s now upto
us to gear ourselves up ang to tanke
full advantage of “the assety we pos-
sess and attract more and more tourists
to our country. This has been appre-
ciated by the Department and we
have conducted a number of studies
which have been particularly aimed
at promoting tourism and finding out
wayg and meang to fill up the gaps in

our infra-strwétured set-up es early as
possible, .

There are a lot of  deficiencies
which should be made up, and we
have to keep before ourselves clearly
defined targets of annual growth. We
have laid down a number of targets
of annual growth for ourselves. Also,
the Department has kept before itself
certain guidelines which can be re-
garded as basic considerations behind
the policy of encouraging foreign
tourists to India.

A cnticism hag recently heen made
ang specially the Estimates Committee
of Parliament has referred to this
question that the Department does not
have a policy, a national policy on
tourism. This is a matter which my
genior colleague will deal with when
he replies to the debate. At this
point of time, I would like to mention
that while it is true that we do not
have a formal policy, nonetheless we
are going all along following rertain
guidelines and plans which were
evolved and approved by the Plan-
ning Commission. We have achieved
considerable success in our efforts and
1t would not be correct to say that
we have been steering a rudderless
ship, so-to.speak, for all these years
We have been going all along certain
well defined guidelineg and they
have paid us gooq dividends.

I am not going into the details of
the achievements of our  Ministry.
They have been exhaustively given
in the Annual Report of our Ministry
which the hon. Members must havr
read. I would however like to poin.
out and highlight a few of the mure
important achievements of the De-
partment. In regard to tourist arri-
vals, in the '50s, we had only 20,000
tourists coming to our country, In
the last 20-25 years, the figure has
rigsen to 4.685 lakhs in 1975, registering
an increase of 10 per cent over the
previous year. This itself may not ap-
pear to be very spectacular and re-
markable achievement. But it has to
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be viewed in the overall context of
tourism all over the world. In order
to appreciate how much we have
_achieved, what it means, we must take
nto account the fact that during the
last couple of years, because of esca-
Jation in prices, the price hike and
recession all over the world. the long-
haul traffic in the world has  gene
down by 15 per cent., and the growth
of tourism in the world context has
gone up by only 2 per cent whereas
our growth rate has gone up by 10
per cent. When we compare our
growth of 10 per cent with 2 wer ceat
world growth we could reallv appre-
ciate the significance of our achieve-
merit.

Another thing, worth remembering
fs that the average stay of a tourist
in India is 25 days. This is the highest
In the world. The world average is
only three to four days per tourist
whereas, in our country, a tourist
spends 25 days or nights—and this
‘destination’  tourism is far r cre
vereficial. . .

SHRI VASANT SATHE (Akola):
That is because this is not a countiry
Ut a continent!

SHRI SURENDRA PAL SINGI:
That is quite correct. So. we are
encouraging this  destination tourism
because it is more beneficial than
‘stop-over’ tourism. T am mentioning
this only in order fo compare it with
the figure of tourist arrivals of other
cauntries.

As regards foreign exchange, last
year. in 1975 we earned more than
Rs. 100 crores in foreign exchange and
it has showed an increase of 11.8 per
rent over the previous year. If you
compare that with the estimated svorld
receipt during the same pericd. which
has only 10 per cent higher than in
1974, our growth is more than the
world average. During the period 1969
to 1975 the estimated world receipt
from teurism showed a growth rate of
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only 12 per cent whereas our growth
rate during the same period came to
21 per cent. So, in that regard, our
performance has been something about
which we can really feel satisfied and
proud. '

All  these things indicate that
Tourism is no longer a ‘fad’ as some
people call it or something we have
to humour. It is not so; it is a very
important economic activity which is
beneficial to the economy of our coun-
try, ané 1 think a country like India
should pay more attention to it and
get the maximum benefit out of it.

Now, Shrimati Parvathi Krishnan
and one or {wo other Members had
said that our share of world traffic
and world tourism is very small and
that we do not compare favourably
with Yugoslavia, Spain, Mexico ete.
It is true that. when compared to the
performance of those countries., our
performance does not compare credi-
tably. But our achievement has to be
seen in the light of our limitations.
Our limitations are, first of «ll, shori-
age of funds. We do not have as
much money as we want for develop-
ment of tourism. Secondly. we have
other important national prierities;
tourism is not as important fer us as
some other things in our country. Our
economic and social objectives being
what they are, naturally the Govern-
ment has to spend more money in
other sectors.

SHRI VASANT SATHE: How much
of the hundred crores you earned was
ve-invested for promoting tourism?

SHRI SURENDRA PAIL. SINGH: It
will be digressing from the main
point. but I may answer that on
{ourist promotion we gpent oniy § per
cent of the foreign exchange earned
from Tourism. A cost-benefit study
hag been carried out and it has indi-
cated that this compares favourably
with other countries in our neighbour-
hood. They spent 30 per cent ip 40
per cent on Tourism promotion where-
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ag India spent oply 5 per cent. So, In
that regard, our performance is really
craditable.

Another limitation is our distance
from the touilst Penherafing markets,
Most of the touristg come from western
countries, from America and West
European countries which are far away
from here and they have t{o spend a
lot of money on air journey etc, This
is an bibiting factor, to that extent,

It 1s true that out of the 213 million
tourists who crossed the borders all
over the world m 1975, India received
a very meagre share of only 0.22 per
cent, and out of the estimated world
receipt of foreign echixange of $ 3.9
bithons earned by the world at large,
our earnings were only Rs, 104 crores.
This, again, is a mere drop in the
ocean and very insignificant But, in
order to understand and appreciate
our performance, this vroblem has to
be seen in its proper perspective. The
fact of the matter is that, whether we
like it or not, tourism today is tied to
development It means that the
largest number of tourists come from
developed snd alfluent countries and
the largest number of tourists goes to
developed countries. The House will
be interested in knowing that nearly
93 2 per cent of the tounists go to
developed countries, and the developing
world—including Africa, Asia and
Latin America and the rest—which is
a vast area in terms of size gets only
68 per ceni of the world tourist traffic.
This is something which has to be
appreciated to understand what we
are domng and achieving. Again, out
of {his 6.8 per cent, if we take out
countries like Australia, New Zealand
and Japan which le in the Asian
region but which are developed coun-
tries, then the share of the genuinely
developing countries goes down to ap-
proximately 4 1/2 or 5 per ceat. It
will also be rélevant to note here that
out of the 6.8 per cent tourists who
go to developing countries, the share
of South ZMa~T3 only 10 per cent.
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Alrica gets 2¢ per cent, Middle-East
getg 20 7 per cent and Pacific and Far-
East 44.8 per cent. Very little 15 left
for South Asia in which India hes.
India’s share in South Asia 1s of the
order of 34.6 per cent and the share of
other countries in our neighbourhood
is: Pakistan 11 per cent; Nepal 5.3 per
cent; Shri Lanka 6.9 per ceni; and
Iran, which is our nearest rival, it is
33 per cent. In this background our
option and our choice 1s very limited.
We Have to operate m a very narrow
fled. It is a fact of hfe which nobody
can wish away. IT 1s a fact that tou-
rism goeg o fhe developed countries.
In this backgroiind, when we look
at the achievement of nearly half a
miliBn tourlsts, I think, it ig quite
encouragethg. But I do not say that
we should be complacement about it,
and we should not make more efforts
in this direction. The fact 1s that many
efforts are being made by the Depart-
ment Nonétheless, the 10 per cent
growth and 50 many tourists in this
bacKground are quite encouraging.

Shri Sangh: mentioneq that the De-
paritment has no targets for the future.
May I just pomnt out to him and,
through vou, Sir, to the entire House .

SHRI VASANT SATHE He said that
you have low targets.

SHRI SURENDRA PAL SINGH Our
targets are realistic, which we may be
able to achieve. We do not want to
fix higher targets which we cannot
achieve. It 13 no use setting high tar-
gets which cannot be achieved In
view of the circumstances prevailing
around us, we are properly geared up
and are making preparations to see
that we are able to receive about 8 lakh
tourists per year after the end of the
5th Plan The Mmistry has taken a
number of steps to See that this rate
of growth continues and the nse is
maintained all through ang all the in-
frastructural needs of the country are
fulfilled in order to receive this large
number of tourists a few years hence.
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SHRI D, P. JADBIA (Jamnagar)i
What about hatel secommodation?

SHRI SURENDRA PAL SINGH: Sir,
it is true that in the setting up of in-
frastructure, hotel accommodation is
very basic, and we are short of hotel
accommodation, but this is a matter
which we agre very seriously seized of
and we are gdoing our best to make
good the deficiency. The position is
that in 1973, we had 10,754 hotel rooms,
By the enq of 1975, as a result of our
efforts and the efforts of the private
entrepreneurs, this figure has rigen to
15,462. That means, within a period
of less than three years, we have in-
creased our hote] accommodation by
50 per cent we are st1]l short of 11,000
rooms which we have to build as early
ag possible to make ourselves ready
for receiving 8 lakh tourists from 1978
onwards. Thiz gap is sought to be
filleg up through the activities of the
private sector orgamizations as well as
ITDC and to a certain extent through
the Department of Tourism also. We
have approved 79 new hotel projects
in the private sector. When they are
completed, they will give us 7,200 addi-
tional roomg in the next two or three
years.

14 hrs.

SHRIMATI PARVATHI KRISH-
NAN. I mean, is the private sector
being given loans?

SHRI SURENDRA PAL SINGH: I
will take a note of that point and
come to that later on.

ITDC intends to build hotels and
motels also, When their schemes are
completed, they will give us an addi.
tional accommodation to the extent of
2500 rooms. That comes to about 9700
and the balance, we are hoping would
be made up by the activities of the
Department of Tourism who are also
constructing travel lodges and youth
hostels and what we call supplement-
ary accommodation all over the coun.
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try. In this way we propose tp fill up
the gap.

Now, the hon, Member Mr. S athe
raised a point whether all will be five-
star hotels. Our policy is to go in for
more and more two and three-ster
hotels, As far as ITDC is concerned,
they will concentrate on accommoda-
tion which will cater to the needs of
the middle income group.

Ag far as the private sector is con-
cerned, we will leave it open to them.
It is entirely left to them whether they
will put up five-tar hotels or two-star
hotels or three-starhotels, but as far
as we are concerned, we will try and
encourage them to go in for cheaper
type of accommodation also. They go
by market conditions.

Ag far as the matter of loans, raised
by Shrimati Parvathi Krishnan, is con-
cerned, we have a scheme whereby we
give loans to private entrepreneurs for
constructing hotels. This is being
done in order to fill up the gap which
I mentioned earlier because a large
amount of accommodation is required
by the country. We are unable to do
it ourselves. We are encouraging pri-
vate hoteliers to come also and loan
and incentives are given for construct~
ing hotels,

Air transport 1s another bottleneck
which creates difficulties in the deve-
lopment of tourism. In that respect
also, both our national carriers are
taking certain steps, For instance, Air
India is going in for more jumbos in
future. They are increasing their fleet
strength and the Indian Airliney has
decided to purchase Air Buses and I
think three of them wil} be coming by
the year’s end and there will be more
to follow later on. They are also going
through an exercise for selecting a
short-haul plane for regional and
feeder routes and once these new air-
planeg come to the Indian Afrlines, I
think this problem will be solved.

In the publicity field, a well.co-
ordinsted publicity and peomotional
marketing progremme is' uader way
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througy our offss sbroad as well ss
by mdh;.:’ promotional teams abroad.
FRecsnily we sent a feam to Australia,
Japan and Middle Bast where our offi-
cerg and representatives of the travel
irade contacted the local people in
order to create ipterest in India.

As regards new offices, a refercnce
‘hag been made that our tourism is all
western-oriented. 1 think Shrimati
Parvathi Krishpan mentioned that. She
also said that we are not making any
efforts to attract more tourists from
South East Asia and the Middle East.
That is not so. It is a fact that more
touristg come from Western countries.
Certainly, I think it is not her intention
that we should stop them coming to
our country. But what we are doing
is that, in oddition to that.....

SHRIMATI PARVATHI KRISH-
NAN: 1 said—ATrican countries also.

SHRI SURENDRA PAL SINGH: We
are making every effort possible to tap
new sources of tounsts, For instance,
i the Middle East, we have opened
an office in Kuwait....

SHRIMATI PARVATHI KRISHNAN:
Only in Kuwait.

SHRI SURENDRA PAL SINGH. 1t
1s just a beginning. We have to see
the performance of the Kuwait office
and if we find that more and more
tourists are coming and that we need
more offices, certainly we will open
more offices. For instance, there is a
proposal to open an office in Iran. A
large number of Iraniang want to come
to India. In fact we are mindful of
the fact that we have to pay more at-
tention to our neighbours, to South-
East Asia, to the Middle.East and try
to get more and more people from
there. Then, efforts are made to at-
tract Buddhist tourists to India. Many
of them are coming from Japan, from
Sri Lanka, Thailand, etc. and their
number is incressing every year. It
i not tiret, we ave not paying attention
to South-East Asia....

SHR] VASANT SATHE: Do we hava
an-office in Japan?

SHRI SURENDRA PAL SINGH: Yes,
we have. There is a proposal to open
an office in Osaka and later on, in
Hong Kong alsa.

SHRIMATI PARVATHI KRISH.
NAN: What about African countries?
You do not have any office anywhere?

SHRI SURENDRA PAL SINGH: So
far we have not paid attention to
Africa, but I have taken a note of what
you have said. We will think of that
also. We have very good economic as
well as political relations with the
African countries. We are making a
sort of a survey to find out what possi-
bilities there are and to what extent
We can go in opening offices there. We
will gee what can be done to streng-
then our relations with the African
countries, particularly, with the new-
ly-independent countries of Africa
because in the political field ag also
in the economic fleld qur relations
with them are getting closer and clo-
ser. In this field also we shall try
to come cloger.

As regards informative and effective
Iiterature, something has been said
that our publicity material 1s not upto
the mark. I do not agree with that
We are producing 5 million umits of
tounst literature in varioug languages
including Arabic and Persian. I think
that our productions and our publica~
tions have been greatly appreciated all
the world over, and our publications
have won many international awards

Special concessional fares have also
been offered by Air India from count-
ries like America, Australia, Gulf,
Europe and Japan to attract more tou-
rists,

SHRIMATI PARVATHI KRISH-
NAN: It should be dealt with by the
Department of Tourism and not by
the ITDC. The Department of Tou~
rism has a much wider expertise.
That is the point,
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SHRI SURENDRA PAL SINGH:
Tourist literature is being made by
the ITDC on behalf of the Depart-
ment of Tourism. The suggestion
made by the hon. Member wiil be
considered. We are gatisfled with their
oerformance ang so ig the case with
the travel agents and travel agencies
all over the world.

Indian Air Lineg have introduced
“Ihscover India™ fares on their ser-
vices, Indian Air Lines have introduc-
ed this 21 day fare. These are all
measures to attract more and more
tourists.

Something was said about the
customs difficulties and formali-
ties It is true that some foreign
tourists had complained about the
harassmen{ that was caused io them
as also, about the jrksome formalities.
We took up the matter with the con-
cerned authorities, and I am happy to
say that the rules and regulations have
been regularised to as certain extent
and those ruleg have been streamlined
and there is less harssment now to
the tourists at the customs counter.

I would now like to refer to a few
specific points raised by the hon.
Members.

Shrimati Parvathi Krishnan said
something about the postings of our
officers to Overseas Offices on an ad
hoc basis, That is not go. We have
a definite policy of selecting officers,
The officers are selected on merit and
only those officers are posted abroad
who have put in more than three years
service at headquariers, They are tho-
roughly trained before they are sent.
It is wrong that the rulg of thumb is
applied,

SHRIMATI PARVATHI KRISH-
NAN: Have you a Selectisn Commit-
tee?

SHRI SURENDRA PAL SINGH:
Yes. The Minister js ulso involved
Each and every case of foreign post-

ing is gone into very cavefully. The
incumbent is chosen with utmost cere.

About the loans, I have already ans-
wered,

Shrimati Parvathi Krishnan said
that our figure of 4,865,000 is not re-
flecting thef correct picture and that
the growth rate comparison is illuso-
ry. From 1964 to 1874 our tourist arri.
vals have been rising at an annual
compound rate of 11 per cent, We are
going up and up every year, It is not
a sudden spurt. We have been main-
taining a growth rate »f 11 per cent
right through but in 1875 it was 10
per cent. We expected 15 per cent, but
we could not reach that figure.

Shri Koya praised our Kovalam
project, But he also said that there are
other beautiful places in Kerala which
can also be developed by the Ceniral
Government, It i8 true. It is not only
in Kerala but all over India there are
many places. Our country abounds in
these places. The only difficulty is the
financial constraints, As and when
we come to know about the place
which is attracting foreign tourists or
has the potential of doing so, we deve-
lop it at Central expense. But it is
not possible to go everywhere and
develop every place. It is our inten-
tion that all beautiful places should be
developed at some time or the cther.

In the end, may I just make an
appeal to the hon Members? It is {ure
that the Ministry ang the Department
of Tourism is making a great deal of
efforis for promotion of iourism but
no amount of effort on our part, on
the part of the Government machinery
will have the desired effect, unless we
can have the involvement of the people
and the cooperation of the people of
this country in this endeavour. Touri.
sm will prosper only when our foreign
guests go back from our country hapoy
and contented, taking back with them
happy memories of their stay in India,
and that, to a very great extent, de-
vends upon how they are treated by
our own people, not only by the Go.
vernment agencies, but by the taxi-
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drivers, the shopkeepers, the ordinary
man in the street, ele. Orir people must
trext & tourist as an honoured guest.
The tourist comes into contact with
all gortg of people and a great deal de-
penids on Bow he is treated by every-
body, as I mentioned already. If the
people of the country appreciate the im-
portance of tourism and if they treat
every foreigner as an honoured guest,
we will indeed be very happy and we
will achieve great success in thig re-
gard, T would therefore appeal to the
hon, Members for their cooperation in
this regard and impress thig upon all
those with whom they come into
contact that with their cooperation
and involvement we ran achieve great
success and we will be able to create
a congenial and friendly climate for
the foreigner to come and visit this
country.

SHRI VASANT SATHE- We will
convey this to taxi-drivers, to your
officerg at the airport, etc. We will
convey thisto them.

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI RAJS
BAHADUR)- He is appealing to the
people as a whole.

SHRI SURENDRA PAL SINGH: At
ihe commencement of South Asian
Tourism Year 1975, the hon, Prime
Minister gave a very inspiring mes-
sage to the nation, The gist of that
message wag that this country of ours
should receive every Visitor as a
friend and should wmake him feel
‘happy, he is to be treated as our ho-
noured guest. I would therefore appeal
to the hon. Members to carry the
message of the hon, Prime Minisler to
every nook and corner of thig country
so that a congemal climate is created,
a climate of friendship, amity, and
understanding, so that the foreigner
who comes to this . country will be
bappy about his visit and will carry
pleasanf memories with him, This
sort of atiitude will also go a long way
in bringing more and more tourists in-
to our country,
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SHRI BISWANARAYAN SHASTRI
(Lakhimpur): The Ministry is designa.
ted as the ministry of tourism and civil
aviation from this one can easily pre-
sume that more emphasig is lJaid on
tourism and therefore I should like to
speak on tourism first.

Ourg is a very big country. Its flora
and fauna, hills ang mounting rivers
and lakes and templeg und ruins, and
what not, could be developed as spots
of tourigt atfraction. Administratively
templeg and ruins of tempies, the De-
pariment of Archaeology are under the
Ministry of Education and Culture and
the forest reservegs are under the
Ministry of Agriculture, If is desirable
that, there should be more co-ordina-
tion between the ministries concerned
mn developing those areasg into tourist-
spots.

Apart from the commercial pomnt of
view, from the point of view of nation-
al integration also, people from diffe-
rent parts of the countiry should know
what is there in other parts of the
country, Therefore, there should be a
great admixiure and exchange of
views by way of promoting tourism.
1t is known to every student of history
that since ancient times from the days
of Perilus and Megasthenes the travel-
lers have introduced Tndia to the rest
of the world. It for that reason apart
from the commercial point of view and
earning revenue the influx of tourist
from abroad will help understand the
problems and people of thig country.
I ghould urge upon fhe Minister to give
serious thought to this point and gell
our tourism to the outside world.
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The depattment of wurism has pro-
duced some good literature and iine
folders. I have seen some of them, 1
am sorTy to say that some cf the litera.
ture regarding certain regions, on cer-
tain aspects, particularly temples and
their ruins are erroneous. They are
full of factual mistakes and they
create a wrong impression in the minds
of the people hving here and those
who come from foreign countries also.
I suggest that there shouid be a com-
mittee of experts to give guidelines to
the preparation of such literature and
to scrutinise them before they are re-
leased to the public,

In matters of tourism, ithe eastern
region beyond Calcutia, the five eas~
tern states and two union territories,
are completely neglected, It is not my
accusation, it turns out from the re-
port placed before us. The tourism
department have constructed hotels;
none of them is in the eastern re-
gion, The Departmeni has Travellers’
Lodges they are not in the eastern re-
gion. The departmenial Restaurants,
none of them is in the eastern region.
With regard to transport facilities, they
have a total fleet of 202 cars, vehicles
and vans and none of them are placed
in the eastern region Can there be a
more glaring instance cf neglect than
this?

There is some restriction on the en-
try of foreign fourists into the eastern
region, I do not want that at the risk
of the country's safety and security,
undesirable fourists should be allowed
to go there. But within that frame.
work of reslriction, the tourism de-
partment could do something go that
the touristg could visit tha area also.

Coming {o the airlines, there are
two boards of directors, one for AIC
and the other for, IAC. in the private
organisations we see interlinking of
capitals; here there is interlinking of
djrectors; as WMany as four directors
are both on Air India and on Indian
Airlines Board. I do not know the
benefit of this. But I have some ap-
prehension that this creates vested in.
ferests, Apart from this, as many as
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seven retired airmarshals, are direc-
tors of those two boards, i.e. one-
third of the total strength of
2 members of the two boards.
It geems that {t is an extension of the
Defence Services and it creates vested
interests. If any passenger wants to
travel by the EATS coach from Palam
Airport to the city, he will just pur-
chase the ticket and board the coach.
The conductor of the coach will tell
him that the coach will just leave the
Airport towards the city but it is al-
ways happening that the passengers
have to keep on waiting not for
minutes but hours. This sort of thing
is encouraged by the Directors. This
is what I presume. Therefore, I am
compelled to say that it is the outcome
of the vested interests. The IAC
coach has been replaced by the EATS
coach,

In Assam, there are six airports and
Gauhati is the major airport for the
entire Tastern region. That airport is
known {0 everybody. Here what hap-
pens is that two Boeing aircraft land
at an interval of 10 to 15 minutes and
they take off at an interval of 30
minutes. During this period there is
a big commotion in the checking coun-
ier. These inconveniences to the pas-
sengers could have been avoided had
there been any imagination in timing
the services, even withoul expanding
the airport for the time being. Great
difficulties are faced by the passengers
in thig airport. For instance, there are
only two ‘public conveniences' for the
passengers who disembark from two
Boeings almost at a time and the
space in the airport is quite
inadequate even for standing. So.
if the timing of these two Boeing
serviceg is properly adjusted, these in-
convenjences could have been avoided
and could be avoided, But that iz not
done. The services to fhe Eastern
Region are controlled from Delhi or
Calcutta. If something happens in
Cdleutta, say, bad weather, the entire
services for the Eastern Region are
cancelled and the passengers in Geu-
hati and thefr airports are stranded.
S0, my point is that Gauhall should

238
Aviation

have been a base for the Indian Air.
lines for the Eastern Region. I would
urge upon the Minister kindly to con-
sider that Gaubati should be converted
into a base airport for the entire
eastern region. There are six airports
in Assam includes Dimapur, Imphal
and the proposed airport in Borapani.
The operational H.Q, for ihese airports
should be Gauhati, The plea of lack
of {inance should not be there and if
the Minister seriously considers the
development of air traffic in the region,
he should take immediate action.

The air travel, after the partition of
India, is no more a luxury for the peo-
ple of the Easiern region. It is
absolutely essential. It is an absolute
necessity. I come from Lakhimpur
where people used to travel by air
before they had seen the railway
engine or travelling by {rain, There
was no railway line at that time.
After that, considering the incon-
venience experienced by the people,
an airport was established there
and people used to travel by air
from North Lakhimpur to Jorhat
and Gauhati by air since 1945-46.
J am sorry to say that presently
Gauhati is the capital of Assam
and it is not connected by air service
with North Lakhimpur though there is
an airport at Lilubari. Now. the air
service from Lilubari to Jorhat is there
and then it connectg Calcutta only as
if Calcutta is the capital of Assam.
Similarly people from Dibrugarh can-
not come to Gauhati by air for al! ‘he
days of the week. There are connect.
ing services for four days a week only.
This can be augmented without intrn-
ducing more services by more adjust-
ment of the time of the air lines ser-
vices, Al present there is one service
from Calcutta—Gauhat{ to Jorhat, i.e.
IAC 249 and IAC 250 from Jorhat to
Gauhati Caleutta. If there is proper
adjustment of timing of these services
and {hat of the Flights Nos, 211 and
212, passengers can alight at Jorhat
and catch a plane for Litabhari or for
their return journey to Gauhati. It
only requires a re-arrangement of tim-
ing and nothing more.
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So far as Chabua airport {s concern-
ad, if any member of this House has
ever visited that place, I need not say
anything, The passengerg there have
to get down at the national highway
at a distance of 1 XM from the airport
and stand there till the airport coach
comes to pick them up. When the
coach comes, they are taken inside the
airport because it is under the Defence
Ministry and private vechicles are not
allowed,

I put a question whether the
Mohanbari civil airport has been ab-
endoned and the reply was, it has not
been abendoned. I made a careful
study of the report but nowhere could
I find any expenditure being provided
for any scheme {o revive the Mohan-
bari airport. I do not know the reason,
Pending reopening the Mohanbari air-
port at least there should be the mini-
mum facililies to protect the passengers
standing there at the High way from
rain and sun. You know, Sir, it is a
heavy rainfall area having about 200"
of rain a year. People get drenched
and there is not even a shed there 1o
give protection to the people who get
down from the vehicles and are waiting
to board the IAC coach to the airport
terminal.

I request the minister to consider
these suggestions, With these words,
I support the Demands.
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g aor At gy & 1 WY Aw
dofnifey o Namr fuest
sgper HF faseh &)1 ¥ frae
5wl wma W qmwEE A
AT MR AP UF  q@IA A
TR A sgaTar A1 |

ST WETRA, AA W WA I
& foo9e gr qad® qramd g, At
TAFHAT HT WMWY T8 F T F 10
TR i devar A g fag
wrend W &g T F { e a
Hix WSZ WIOT A QATIRAT *R
f5 #17 s feeama | wgtfag
WEAT gRATAT & |

#ag W fraew seragar g

T ¥ g e wg W
=1 fvar o

fage & quafas sivarsfas
wAr W gEd |, oded F gfa,
agEa ¥ s ot winfas ga i
& swgmen g wfge ) Tgr faedy
HET FATA B %A qoraw § o fame
wd, w, W wefa & dw o el
g faqfet ® o T @ &
sfrd  ga ¥ Wt Wy it Wk
feer safe foffaly & sg #
T wd-ew T & WA
WERT KT AT AY A X W
¥ wav fage w1 fggea &
qdzq A feRraq & TR ¥ wqra
&, &Y gw 37 &7 grvrT AV )



247 DG 1878-Ti—Min of MAY 10, 1978 Touriem & Cioil Aviation 348

Wt wowm g (9re)
;T wEE, T9vA qAT & far
oy F) §F dqrag ay Fed # gwfey
Pravaard, sa s o 5 gavar
EA B

“Let ug give every tourist a warm
welcome. 1et us share with our

guests the warmth of our heart and
the nich heritage of our country”

{Sur1 P PARTHASARATHY in the Chair]

RIAATT wEeql & qreet, w
e ddT AERT & qrontea Ao,
Y gAFT qR Tar srrega g i zfer
wgwar oF QA1 wgwqr &, fre @
7T gaATT O & AT I AP
2 | ord ghrar wRry, X ] WY
Fgar £, 5 aga w50t Fvr g ¥
1q fawre & ara fra amaa &, 399)
¥ug gT A WeB FA FT TEr § |
P & 78 arziz <A & 5 1980
AF &® ®E I ayr =R g
afry wae 9g 3 F% e sgmmaT
& weRy ¥ N “gEeTe” fggem
oAy wrgar §, 3 & Y gar gfqr
2
¥ ardr aF I Y ow A gfewm
wY Frrd ¥ UF TR I AT
TR AT CF FA BT aa A § ) o
¥ famr & Py oY arT @Y wifyn )
o PRI FT WY AET AT
Foar o A s s &
(SRYTA §T A7 13 A 9997 § AT
¥CT AT GAT YIEATR RN wAT
I Y aw Wt a¥ B WX g9 A
& ara Y wifew ) ww dx mrew
¥ a8 wmew & ¥ Troegyw # wd
A T WY A T WY BT ;A W
Wt ey fadr fora & T gw Y g ¢
£ & fg wre £ Pegd O Tifge

& wrrfta qromgrge o & o W
fr oF Pead feardifz avar fifg )
4 ®WYT 65 3Nyt ¥ 4T 10
o Ut § Aty Aff we AW A
ek Ty & oy fee wroivie
g ¥ 3T T OR ww oA UE
wrmfeaws gy wfzg 1 W @ A
aor 9 § o oy & feardde
TR SNAT & | QAT HTH A HIAT
¥ fr foegeare 1 qrarTor R
% IME WY W 9w oA
| A fadol odaw & AT, Am
& &l WY @ SE WT W AW |
gT ¥ WA T FNG AT W I
#feT gy a3 ot war a=& § ¥
fergeta w1 CF ogr faur amw
wrAT gefa & M &, qar & anf
¥, aaz & fFY wte efwe ey 9%
W A% | ART 97 &Y T WIT HY
e #t a4y gf g4 § WY
ferenfaa & wod =3 7=3 =7
g9 v £ 39 & g2 T 4AT
O+ ¥ 7 F@r wwr qg od€ qudr
gamee & qoxr ufae &, wrfas
orra & 3T Tt a7 fawre v
oifer | fral atg w7 FrATEAAT
T & a2 T ¥ arfe g qgr 9t
gF oY mYm ¥ AE oWy Y
g7 ¥ X eqra B W emA
T & ¥ famt m ) et ¥ zfcee
o &, qzraTwAT§ ? oF orw gnar
# for ¥ areToor WRHEY 9T FT BFY
FE AFAT | WTT QF w7 AT FIAEC
fr qF Tor ¥ ga wer ¥ fraR
whr a7y & HR OF T ¥ gAY e
¥y fouamramw §, 39 % fog

agt war ghrad § °

st v wra W@ (Lromieiy)
3 ¥ fau wwamfa P off 43
ge &, TromgrgT o aar A6k 7
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ftqm wx wr:  wAN
Prardy o ¥ S fowe ot grr v R
gt a3 ¥T fuar v oY g¥ 0%
ghear % s e fymy dug W@
gaawg ff OF | gafeg aremw
wiadfy aff wr oo o@war

art adaq frary w7 oF (feso
§ fr oy oF smiwgs feardiiz &
# fadad webr 5 €7 K TTAT 0
frre & wdf d@ar wifge 1 RW &
AT AT AT TAHT I AT F
gt ¥ @i Aol FaE T
gleeslor gu & g afeg ¢

gr arg & ag vgar WO E )
o W Peed & qmy Foad wd
ard qgx 3 fr a¢ wew oy a1 WR
Tehzg FAEr ]} o wrlr AnTIAA
¥ ag wwr @ -

“The Committee note the shifting
of emphasis from the 5 star to 3 star
hotels in the proposed Fifth Plan.
They stil] feel that much remains to
be done for providing accommoda-
tion at cheaper rates to cater to the
meeds of tourists with moderate
méans.”

uF qrarer wrefy Faady ;1% arq
aradt o & ag e awg & Oy
giza d IreT W@ GFUW § 1 oqwrafy
Y, wIwY I grewd ghm, TR
w7 afeds HrEfmy T ur M
Prar § Y gw wee &

“The Committee are surprised to
note that in the case of Ashoka
Hotel, New Delhi the outstandings
as on 31st March, 1978 amount to
Rs. 51.73 lakhs out of which a sum
of more than Rs. 15 lakhs was stated
to be due from Ministries, Govern-
ment Departments and Embassies.

51 we ¥ TErAC & 1 feT AWy
IR fedtz Femr 1 1976 § wALY

a wyr gl gw @ oz wm v
Lo B O

“The Committee feel that no
serioug efforts have been made for
prompt realisation of dues from Min-
istries, Government Departments and
Embassies as the recommendations
of the Commitiee have not been
implemented,”

faage % 4 1 a7 @a AR wood
w1

MW WX TEEArT & oqie #F
% aff wgm v ava gl g oy
e amge o A & A T
Ao Wi T TATR & a §
£ qua fer & wrowr 9AY
oray .

“M{. Abu and Ranakpur are noted
for their exquisite Jain iemples built
of marble in 1ith, 13th and 15th
centuries. In the previous Plan
periods the Department of Tourism
contributed 50 per cent of the cost
for the construction of a Tourist
Bungalow at Mt Abu, and also met
the expenditure on bringing electrl.
city to Ranakpur.”

% WUET TAA § 1 W Wy WR
TAFIT AF oAl & fag M o an
HATT ISTAT § | TIATT T WIqT
fF aga wedt oy §, ar wwvakd
¥ st =2t 92 st dar Awar srheg
e & wfm v = Rgena ¥
g ar7 & wff § T fafreex g
oy & § gAfT ITEY e wrar
§ qacars w1 P wR® § )
THEATT § ATHr W W AL
& ¥ 2ferer of &Y fygeara ¥ g
& | 9™ A ¥ A afr quad
Efr coeqrr & Wrenw fr § 0
gt v At g vk agt
ol oie offe w2 ad A of ¥ WY
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P7 =gi 9% dar  @mar agT siedr
&1 W@z A AR TAER & g
g ERiAT or R zfeema aEw
A afeT a2 94 gur ) Ta
UAT & ATAZ g8 FT (AT | ZAT
@ ¥ SER & zare #wg & fag
frad ar gy w0 qara T 7o Afed
oY TF 7T TUSH qai 47 1

“The Civil Aviation Department
has formulated plans to construct a
civil enclave at Jodhpur aerodrome
at an estimated cost of Rs. 13 lakhs.
The work on construction of neces-
sary taxi tract and apron is in pro-
gress. An expenditure of Rs, 3.03
lakhs has been incurred upto Feb-
ruary 1974.”

FT TF g TUTM T4 THHT FIS
qAT TGl 3 |

zAT %2 T AT faedl &1 wATTIE
g saux Prar From S9T & SEET
Y ;T B [qTAT A AL Ay fEma
g % agt ox fraar amma 931 297
2 T JETAET FT F TH FTIAE
& 5 331 o< oY Fr4Tr TS 2 07 &,
3T FT AT & AT FIT )

¥ sEar g fvoarr ozieww F
TeFw a¥ &g fems FwaE @t

argriey WIEET AT ZA T MW 3T
T |
SHRI VASANT SATHE (Akola):

Mr. Chairman, Sir, I rise to support
the Demands relating to the Ministry
of Tourism and Civil Aviation. While
doing so, I would like to make a few
points.

Firstly, if you want to develop
tourism in a big way, why can't you
think in terms of attracting smaller
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and middle class people from Western
countries? You know the clerks there
who have their savings and want to
come to India. India has a charm of
its own. That attracts people to India.
It is not your five-star hotels. The
common people want to come and gee
the real India, the ancient India, the

cultural heritage of India. Let our °

people invite the people from those
countries to come and live with them.
They will know India better. Their
expenses will also be less. Instead of
living in these five-star hotels, they
will live with the people.

I can tell you from my own personal
experience, I had invited a pen-friend
of mine. She came here with family,
stayed here and she was so much
charmed by our daily life, the way our
ladies cook, the way they do the
things and all that. These are the
things that the people from the outside
world want to know about India. What
is the charm in moving from one air-
conditioned room to another- air-con-
ditioned room? Therefore, let them
come fo see the real India and to live
with Indians. If you can do this, lakhs
and lakhs of people can come to India.

Let your Embassies advertisa as to
who want to come to India. You can
have a list of neople in India who are
willing to have these people come and
stay with them as their guests. Let
the people be invited from France,
Germany or Latin America. Let us
encourage Latin American people to
come here. Don’t think only of USA,
England and all that. Let us encour-
age our African brothers, our Asian
brothers, the people from Japan, Thai-
land and Indonesia. We have to de-
velop, even from political angle, greater
relationship with these developing
countries. Therefore, you invite them
to come and stay with the people here.
You advertise and ask, “Who are the
persons who are willing fo have guests
from outside to stay with them?” I
am sure, at least 50 lakh middle-class
families in this counfry will make an
offer fo keep these people as their
guests. That is the way to develop
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touriem, We must think of new ways
of developing tourism in our country,
to attract more and more tourists to
our country,

Even if you want to enhcourage
tourism the other way, have small
huts. In these places of attraction,
Khajuraho and other places that you
have, have small huts where they can
come and stay. Let them have a
glimpse of your cultural life. Arrange
folk dances for them. I have seen
many tourists who come here and visif
{hese places of interest and who wanf
to know about our cultural life. I had
been to Udaipur. They are taken to
those typical places, like, Lake Palace,
this and that. They ask: What is the
cultural life of India? There is no
place where they can see that, There.
fore, you make these arrangements.
These are small things »uf it is these
things that attract the people. There
must be an imaginative way of doing if.

India is a big sub-continent. You
want to connect only big cities. For
24 days’ stay, a person must go quickly
from one place t» another. You have
grounded *he At . It has been certi-
fied that there 1> nothing wrong with
it. .

MR CHAIRMAN: They have not
been grounded.

SHRI VASANT SATHE: They had.
Now. *hey have certified that they are
perfectly all right. Our factory In
Kanpur is being under-utilised Why
don't we have more Avros? From some
central place, may be Nagpur or Kan.
pur or some other place, have short-
distance flights to these spots of
beauty, one hour flight, half an hour
fiight, like that. Apeart from connect-
ing the in-country people and making
it possible for them to go from place
to place af a faster rate, you will
encourage tourism also. Go to Ajanta,
Khajuraho, Ellora, etc. Go to these
places which are only a short distance
away; otherwise the tourist traffic
going to Calcutta, Bombay and other

big places have hardly a place or two
to see. Therefore, kindly do this,

To come to my last peint, Mr. Raj
Bahadur, I want to ask you the econo-
mics of taking a whole plane to
Nagpur and bringing it back half
empty. Ag I had been pleading with
you, why can't you touch Nagpur
through one of the planes going South
to Hyderabad, Bangalore or Madras,
Nagpur, today, is not connected with
the Soutl’ at all by any service. None
of the planes by which Central India
is served is connected with the South
they have to go wvia Calcutta or
Bombay. This means half an hour
more? 1 have gone by those planes.
So, I plead with the Minister to kindly
touch Nagpur through some plane
going South, I don’t understand your
present economics of taking a whole
plane there and bringing it back.

St T WE W (o)
awmfa Y, qwen st ame fawrm
sy FY A 1 § gudw FwTE AR
aed fawmr & Wl =Y Tror AR of
aqr oY grE v fag &1 e wofy w0
wrfeat #1 & awrd 37 wrgar g v forr
TCTAT F ATY AT AT TG FT FA
gy 99, qdew S X v §
A wT A aod dar g | o Faefr dw
EATW ATEATA TERAT § A7 gWIY aqveft
I g7t 9T AW §, wEe ¥ Ay ¥ S
Wq AR A GATL Jor & SAgrer A §
v agt 3 WV A W ¥ /T gwT
A H AN A Y| T AW F oy
Tew WA A ¥ wEwe A, ey
AT HAT Y I Y T 6w
N WEMAFEH 7 ww@r &) e
w Afas upedr & W Feew
arear & tw wae far &, feeer
gar= 8, feaar yuaw &, feadly
wrifas werd §, frawr gt warr 2,
w4 @ g, AT ar g, dur ofoma g, doy
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oA &, F qewre , $Y que
tr*ﬂ" wﬁft |

oy T TR ofr Y gt oy 4
et s fr sl ¥ 1980 X7y wuy
§ tv ity Sonfadi & dwar 10
wTer g1 Sy | o) 10 e ¥ e @y
gATd arAEAY TR, sl wnfas wfre
¥ IENM 4 50T 18 T Wt ey
WY & Y | & T g g oF s g,
wre s ¥ sfdfom @& #t wamr
& gary w1 3@ o7 | W@ T AR g

arfgd

sftaq, & 58 & AR 5¥

s o w1 97 el e e
w1 aufa W ¥ oTaT AT @9 ¥ wEy
ATl werd gy @ arfed 3 4
gard witw g wfew sfaqw &
37 Fraf @ FEA 197 Y g ¥ vy
fAYrg I AT Thoamak ¥ ]
Y o angy ¥ g WA E, @
sl FE I ST I N 1T o ¥
qgx 77w IgA & s frg e &
FEH F AR 7 IT &7 wHR Foar g,
frg qewwge ¥, fow deeew g,
frg wrgd &, fow wrz e @ g o9
%1 7 75w foar i e fvar | o
FRq F AN AT aw g iwaw
qTq F FT AT F qFF § e qN
sredt wedY 3 #Y Feeier wres ¢ oy,
M4 agT WAL

g H A om  Eeft o w §
Wi Swt BT e @ gt vt A wwy
) gy s ag AT § oR Saefrarar
forq wrifagqm # wre 99 #1 ¥oww Wy
& v Ewifare I & wedt g ¥
g Fengntd oW vawara
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29 & o ¥ wpri o crvey WY
T § ot o ¥ are ot Pt e,
agr 9T m Qﬂﬂﬂﬁticmi‘
% T £ ot § s argarey P oy
R A Rt R ¥
3% § 1 X8 &y wod 2w o ey
Yk wf sk, wn, wower ofy
STRY & TG § I HY 2w W yewy gy
BT % g o v g , e
R awfy | Teer N N amag g
fi6 qare o geer ¥ o o o #
a‘ﬁﬁrmﬁéwﬁfwﬁﬁh&mm
g Wt 7@ § wifs g o agw
v § e @@ wor § o Famrory oY
@ fw 1w A R Y
AT TT FH FLATE |

w0 efen & fawmr gy aare
F 1Y &Y wrea v 3 fou Pmfag vl
# N e g7 § e g
wU Y aw ¥ E femrem
LA SO A
T F &, TR #Y A F & g
aerfa & s Wi & e ofeary oy
T F § AT g 527 & F garer
dn ey ot fafee semsir & oy
qET ¥ | sHT Y Ay A7 Fastrar Swe
aTg? AT AT A A W
ag ruar & s vgr aw g &), wo oy
g fomr o& & wifgg
ot & ¥ wFEx g ¥ ¢F wniwy
|7 47 | I 9 WY ey frand
gear a1 | gl ofcarforrg, agr oy
TAFTY, AT ¥ ATEH I G ¥ Sy
wt Forer arerfon @ & s ogm v
AT AP EAFT AR A P gl
37 3 e w1 w FH 9y aaw <@ ey
fed yrAim IR winw
awrar i st W o sfee g <@
@1 ¥ gt ¥ of et & gefomer gar witx
e ¥ wd yumfear A & A
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iy g e v e o sty fean
et

w ¥ Ay e & S oew
warerdt oY ot awrd v g 0 ®
wuTeTe S ¥ ez e vl ¥ w4
afer f e aw b qre dw fdw & Sy
arlt fewrfodet o ) & oY g awar
g 1 0 o oyt g W o foer 4
TR wr = et afors &, el o
oie wreel & dw o wewle ©F oy §
aga v €1 ¢ ) wfeat weh
gt afcarfoe § Wfs oF fusm
¥ o1t wee wragre & gafeqs gt §
AYwd arec & are ange W gg W
w1 @ S § 1 e A e A
qTY TG TTIWEN W gL A FHArE
&, forgiy s arqam grr @@ oforw
% w1 ey oftaw § oy W warf
st w0k @, 9w W ofy awf ¥ F
g, Hell S W17 W W9 FT T@Tay
aw€Frara

FEFE FTH QATQAFIATE

SHRI RANABAHADUR SINGH
(Sidhi); Among all the potentialities
that this country has tn hecome great,
1 think, tourlsm offers the most. Listen.
mg to the words of the Mimster of
State, one is re-assured that this De-
partment is giving alf the thought that
18 due {o making tourism an industry
which would progressively do a lot for
our country. I am awarse that what
he mentions is that ihe constraints of
financeg for this Ministry are, at this
moment too, almost insurmountable as
regards what we could possibly do.
But I would only like to say in this
context, ag my good friend, Mr, Vasant
Sathe, hag said, that there are cons-
tramnts on finances, but constraints on
imagination are not there. We as a
couniry, we as a people with culture,
do not have constraints on imagination,
and if we were to use it, probably we
might top the list, in the world, as &
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tourist country. If we take hotel
rooms, as 8hri Sathe has taken words
out of my mouth, imagination would
make a hotel rooms far more different
than what it i now, almost g curse to
the international tourist. He has the
same camera, he is taken to the same
spot and when they comparel their
pictures, invariably all the tourists who
have visiled the place, come back
with gimilar photographs. That is
rather a sort of torture for people who
spend that much amount of money to
take a fresh look at the world.

We, in thig couniry, have the most
to offer in wild life. I would plead
with the Depattment to take a fresh
loak ag to how better filmg on wild life
could be procured in this country. It
is agreed that making a wild life
picture is a very costly propesition,
but there are many enthusiasts in this
country, and one of them, an hon
Member was sitting here, and my good
friend and hon, Member Shri Brij Raj
Singh, and others, who have a large
variety of wild life films with them.
I am sure, they would be very glad
to lend some of those filmg to the
Tourism Department and which can Ye
profitably shown in other countries
and people can be attracted,

In the same context, I think that the
live photography of Safari has not been
properly organised. Whereas we us:
the shoot games, it 1s time that we
organise Safari on proper scale, so thal
people can go out and take photo-.
graphs,

In Madhya Pradesh, Bandhavgarh
sanctuary is something unique in this
country, because it offers two things
{ogether—wild life and archneology
There is no other wild life national
park in thigs country which offers
combination of these two things. I
would plead that a little more effort
and a little more help from the De-
partment should be given to Bandhav-
garh. It should be put on to the map.
There could be an wir service which
could link Khujraho, Jabalpor, Ban-
dhavgarh, Kandha and Voranasi. It
would complete that small extra link
to the gloden triangle of Delhi, Khu-
jraho, Varanasi and Kathmandu.
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[Shri Ranabahadur Singh]

I have been told that there are many
people who are willing to put up small
huts in Kandha and Bandhavgarh and
these huts would compare with the
services of Five—Star hotels. They
are also 'willing to run these air services
cn their own, provided the Ministry
would have a look at this scheme and

approve.

Then, Sir, there shouf{d be more fre-
quency of air service to Bhopal., There
is a lot of traffic there, The Boeing
that goes from Delhi to Calcutta should
also stop at Ranchi which is a very im-
portant industrial centre.

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI RAJ
BAHADUR): Mr. Chairman, Sir, I am
extremely grateful to the hon. Dhem-
bers who have participated in the
debate on the Demands for Grants of
this Ministry. I found, as was to be
expected, that there was an underly-
ing consensus, almost unanimity, abouf
ihe need for laying greater emphasis
cn the promotion and devciopment of
tourism and on the services that sup-
plement and support our efforts to
develop tourism. My hon. colleague,
Shri Surendra Pal Singh, has very ful-
ly, and, I think, meticulously and
neatly stated the case, what our eflorts
sc far have been and wha! we plan to
do in the coming years. e has also
given a convincing sequence of facts
and figures by which he has establish-
ed, how India is not fagging behingd in
tourism, and that we have some sort of
a policy, and are workiag according to
certain broad guidelines that generally
and broadly reflect the wishes, the
views and the opinions that were
voiced in the House to-day {rom
different sections of the House. I am
greateful for those views. I would
submit just to remove any impression
to the contrary, that though -we have
rot adopted a formal policy resolu-
tion on tourism a poiicy has grown
and evolved over the years. Further
it has not been iust by fits and
starts that we have heen functioning
in thig Ministry. We have got certain
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objectives and we pursue them. We
have got certain views of our cwn that
fully recognise the inherent dynamism
of the tourism industry. We have not
confined ourselves merely to the re-
sources of our own imagination, to use
the phrase given by Shri Ranabahadur
Singh. We have also involved experts
from time to time. We have under-
taken studies and surveys. We have
held discussions and conferences. In
short, we are guided by a general con-
sensus about promotion of tourism in
the country. But let it be recognised,
as was observed by my colleague, that
we have to work in broad framewocrk
of our national priorities. Our feeiing
is, and I also share it to some extent
that perhaps a Iittle more and higher
priority should have heen given to
tourism. The Estimates Committee
has been kind enough to meke a
recommendation in the same light in
the same way and I am sure that that
will be given the fullest consideration.
But, for the time being, we all know
that the highest priority must go to
irrigation, food, electricity, steel and
so many other things and, therefore,
we have to take our due place in this
context. May I, however, say that
within these broad guidelines that I
have just now placed kefore you we
have to achieve a growth rate of
15 per cent per annum in our
tourist Traffic and we are striving
for that. and we hope that we may
be able to achieve it. But as it all
depends upon so many circumstances
beyond nur control, we may not achieve
this high rate of growth. This is one
reason why, I would very respectfully
submit, that it may not be practical for
us, and at any rate it is not sc urgent
for us to come up with a formal resolu-
tion on policy on tourism. A formal
resolution on policy in the matter of
industrial policy, or family planning or
in some other spheres can be conceiv-
ed of, but so Tar as tourism is concern-
ed it is subject to a variety of factors
and circumstances and to the exigen-
cies of the situation at a given time,
So, in our case, we depend upon certain
conditions and factors such as peace
and congenial economic conditions.
Essentially the tourists who come are




ambassadors of peace and goodwill.
¢ Tourism is an industry that pro-
motes international  understanding,
‘and therefore it thrives only in
‘peace and harmony in worid, So
far as we are concerned we pro-
‘mote {ourism Tmiot merely to earn
‘foreign exchange, although that is
an important consideration but much
more tham that we promote it for
fostering amity and goodwill at the
international Tevel and national inte-
gration at home. When we thirk of
domestir tourism, we want intermingl-
ing of our people from the gouth with
the north and of the people of the
west with the east and wice-versq. In
short, we want contactg between the
people of one part with those of the
other part of the country, what is the
desire i our heart? The desire is
that people living in Leh or Srinagar or
Baramula or Kargill should be able to
intermingle with people in Trivandrum
and Karya XKumari and vice wversa.
Se, this is something which we want
to achieve.

We also have laid down certain
targets for ourselves io earn foreign
exchange, because we do want that

tourism should be of some substantial
help to our economy. We cannot
merely be idealists. We have to earn
some valuable foreign exchange.
Therefore, sometimes we feel, as the
NCAER (National Council of Applied
Economic Research) has =said in the
course of a study that it has conducted
recently, that only 5 per cent of the
foreign exchange that tourism earns
is being given to us for promotion of
tourism. At the same time we do rea-
lise"that witalever we earn cannot all
be allocated to us. It has to fit into
the entire broad frame-work of our
economy, ...

SHRI VASANT SATHE: If you
spend 20 per cent more you will earn
40 per cent more. Then probably the
government will agree and give you
more.

.

SHRI RAJ BAHADUR: I will at-
once yield to my friend but let me say
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that that is exactly 'what our efforts are
the world. We were, fortunately,
aimed at, I said that we want to
have a 15 per cent growth and we
have also set a target that by 1978-79
we should achieve a target of earning
at least Rs, 200 crores through tourism.

Then, at the same time there is yet
another positive aspect of tourism that
we should take note of. To-day our
fourism employs about z million pecple
in different trades. A million people
means 5 million mouths are being sup-
ported by this industry and more can
be supported directly and indirectly.
But there is a negafive aspect also
which has to be taken care of while
talking about policy-making, and that
is that we §hould not be swept off our
feet by the impact of foreign tourists.
We must remain true 1o our culture
ang cult iral heritage; true 1o our civi-
lisation. We  should present our
cultural and way of Jife to foreign
tourists.

So far as tourist aftractions to our
country are concerned, we have five
attractions; these are gur mountains—
the snow-capped peaks; our beaches,—
the palm-fringed coastline; our wild
life—flora and fauna; our cultural
heritage;—our monuments and tem-
pies; and above all our life style which
is quite different from the life style of
the people in the West. This is what

we have ot to preserve. When
we have™ fo  preserve that, it
is quite apparent that we can-

not allow ourselves as I said earlier, to
be swept off our feet. We have fo
avert the unhealthy or unwelcome
social effects ang repercussions of
tourism. How do we do it? Our
advantage is that we have got a tre-
mendous population, that cannot be
easily swayed. Despite the foreign
domination of a century and mcre, we
held our ground. The country - has
preserved and kept itg cultural tradi-
tions. While we are not tradition
bound, we “¢Hérish and value certain
traits and features in our heritage and
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traditions that are good and noble for
wus, that are immortal for us, Similarly
we also know that our cultural herit.
age is such iis cannot ba easily swayed
or wept 8. Therefore, we do take
due cafe to gee that through our
hotels, through our tourists institutions
what people from foreign lands get
should be the Indian aspect of life, the
Indian style and character,

Shri Jadeja, I see your point. We
have got to reconcile the two opposing
demands or requirements——on the cne
hand we have to provide modern
amenities as have been made available
by the development 6¢ modern techno-
logy, and" on the ofher hand we have
also to gee that the decor, the cuilsine,
the form and style of entertainment is
Indian as far as possible and practical.
That 1s exactly what we wani to do.
That is a part of our policy. Besides,
we do not want to slavishly imitate and
impor{ some Western styles or Western
modes, of entertainment.

SHRI VASANT SATHE: They do
not want anything Western except
toilet.

SHRI RAJ BAHADUR: They want
#& neat and clean bed also which does
not creak or crack.

We want to ensure and stimulate
economic development through our
tourism éffort and let it be recognised
that as a result of this policy that we
have pursued, 1t has been proved that
we have achieved consideruble success
ang that too m very difficult conditions,
The last two or three years have been
exiraordinarily difficult for {ourism
and aviation—the ofl crisis, the high
prices, the hike in oif prices resulting
in inflation, then recession on over headq
and the costs of all that tourists need
gomg up. All these contributey to
pressures which could have essily
scotched all our efforts, Whenever
economic pressures build vp and infla.
ton occuts, they claim tourism and
tourist traffic as their first victim and

thay i3 what exectly happaned ail over
the world, We were, fortunatsly
saved because of the belp and support
given by thiy House to our policies and
ptogrammes. We pursied and with
vigour we got results. I would further
say that this was largely also due to
the growth in productivity in the
economic fleld. In the lagt one year
our productivity has gone up in various
sectors of our economy, &0 has disci-
pline and pumctuality 1n our services.
All this has been due to the steps
taken by our Government under leader-
ship of our Prime Minister. And this
is wha} has enabled us to achieve our
targets.

Just for a moment, kindly think in
contrast of the gituation that prevailed
in Calcutta particularly and in the
whole of the Calcutta region generally
before 1972, The plight of industries
resulting from disturbed law and order
conditions that led to some of the fore-
ign awirfines to give up their stops at
Calcutta. It has been a tremendous
task for us to retrieve the situation,
after 1972, You will be happy to
know that traffic to Calcutta has picked
up now. That is in contrast, when law
and order broke down, when economy
went in doldrums and when peace was
not there, youy cannot expect that
trafic will grow or tourism would pro-
sper.

SHRI VASANT SATHE. Incidental-
ly. what about encord?

SHRI RAJ BAHADUR 1 will come
to that. Since you have raised that
point, T will {ouch that.

But to promote tourism we have re-
cenily taken another step. You must
have heard of ithe South Asa tourism
year—the year 1975. Recently, there
was a meeting of the South Asia Regio-
nal Travel Commission, which all cur
neighbolTing countries were repre-
sented.

This was presided over or chaired by
our Additional Director-General, Tourl-
sm, who (Kokrajhar) represented our
country at the conference,
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SHRI D. BASUMATARI (Kokra-
§ape); After spending a huge amount
ot more than Rs. 8 crores to build up
the Caleutta Airport as an internation-
al aitport, why has this work been
stopped?

SHRI RAJ BAHADUR: We have not
stopped. The goreign airlines found it
to be more profitable to come to Delhi
or Bombay for that matter, hence the
decline in traffic to ealcutta, That was
the reason. But we have been encoura-
ging those airlines to serve Calcutta;
we have always been persuading them.
We have told them that we do nof
want all our planes to bunch at mid.
night at Bombay or Delhi. Therefore
they must spread out and they should
also serve and come to Calcutta or
Madras. In that regard we hope that
our efforts will succeed,

But I was referring to the meeting of
the SARTC At that conference in
Kathmandu a decision has been taken
to declare the whole decade as South
Asia Tourism Decade, I would appeal
to hon. Members to lend their support
and extend their blessings to this new
effort and programme, with a view to
see that we are able to achieve our
targets not only from the point of view
of earning foreign exchange but also
winning the goodwill of our neigh-
bours, working in the closest collahora-
tion with them, because our cultures
are very much similar and alike and
there are many things which we share
with them in common. I also take this
opportunity to express the hope that
a higher place will be accorded to
tourism in national priorities.

T would now like to tell you how
difficult the last two years have been
for our airlines too and how despte
thoge difficulties our airlinez and civil
Aviation industry ag a whole have
done paasonably well. Here ix a state-
ment reported in the Press of Knut
Hammaskiold, Director. IATA. He
Says that .these two yemrs have been
extremely bad. He described the aire
lineg traffic market as being in “sham.
hles” adding, thet “evetyorie is losing

his ghirt out there”. Therg is the situs-
tion on mccount of the rise in the fuel
prices ang rise in other costs. He has
given reasong how heir situation hes
aggravated, The reasons are, massive
overcapacity, cost outpacing reveaue.
yieldg being too low, malpractices be-
ing rampant, undergutting each other,
traffic having plunged drastically over
the past two years, So, this was the
situation, and, in the light of it, what
has Air India acheieved? I would say,
they have been able to secure unprece-
dented profits since their inception.
There has been a net profit of Rs, 5.10
crores for the year 1975-76 and I think
that they deserve some credit for this
after the great struggle through which
they had to pass last year. And this is
the highest net profit that the Air India
has ever made since its inception, Alsg
noteworthy is the fact that all interna-
tional airlines have beep finding it ex-
tremely difficult to make both ends
meet and many, if not all, have been
losing during these years, Also rote-
worthy is the fact that the world eco-
nomic recession and passenger traffic
trends made things difficult. Again, this
net profit of Rs. 5.10 crores has been
achieved after providing Rs. 12.39 cro-
res on account of depreciation and
obsolescence. Interest charges to the
extent of Rs. 6.04 crores have also been
credited and it is atter these provisions
that thig profit has been secured.

I would like to make a few referen-
ces to what the Air India has done
in this particular year. They have in-
creased the number of flights to Guif
area from 7 to 11 flights. Two exclu-
sive 707 freight services have been
started, contribufing to cargo exports.
A fifth 747 plane has been acquired.
We are going to start a service to Aus-
tralia, In fact the flights have been
started with effect from 1st April, 1976,
We have also added a new statiom
Baghdaqd for serving the Middle-East,
to which our service was started with
effect from 6th April.

Then, Sir, a point was made by an’
hon. Member why, after the lock-out
or the strike, there is no, ‘rapport’ bet.
ween the Unions and the Managemend?
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This 18 not correct, This is a3 wrong
impression, (Interrupiions).

it I may now come to the Indian
Airhnes, the situation wag still more
difficult for the Indian Awhnes dur-
ing the last 2} vears (Interruptions)
So far as the lockout 1s concerned,
although techincally 1t hag not been
hfted the whole body of 15,000 work-
ers excepting two have jomed All
memberg of the ACEU except two,
ang other gections of the emloyees
have also accepted the compromise and
the set{lement Why should these two
remam stand out? Is it because their
noses are higger than the noseg of
the management? It should not become
@ question of prestige or Izzat I would
only appeal to them to give us the sup-
port and to fall mn lne with others,
we are n t shutting them out it 1s they
who are shutting themselves out The
responsibility for the ock-out which
continues techmecally falls four square
on the shoulders of these two gentle-
men of the ACEU who have not seen
reaspn and whoin we have not been
able to persuade and convince of our
bonafides This 18 what I would like

io say about it

As regards Awr-India I was going to
say that there was some relief provi-
ded to the Air-India by us about sales-
tax So far Indian Airhines is con-
cetned they asked for a rehef i cil
prices as they were, after the hike an-
ticipating a loss of Rs 18 5 croresn the
vear 1974-75 but they were given no
relief However because of certamm
admimstrative and economic mgeasu-
res taken in the year 1974-75 ended
for the IA happily with a net profit
of Rs 101 crores, In 1975.76, this fi-
gure has gone shill Mmgher The year
1975-78 ended with a net profit of
RE 338 crores which has been secyred
atter meking a provision of Rs §28
crores for depreciation and Rs 185
crores for ohaolescence and another
Rg. 1 prore for gratuity reserves That
means Rs. 1113 crores was added to
that

Besides %may T*just tebt ‘hu
how much does The Thltian Anhuad
contribute to the nshiodh] exthbguer?
It contr{buted fo the tine of Rs 1558
crores on account of centra] excise
duty and salestax In 1976-76 thé
figure comeg to Rs 1025 crores or a
hiftle more than that The lestax
which 18 charged for cenmtral exirse
by the State Governinents comes to
Rs 585 crores That was the reason
why we were compelled-—the Indian
Arrlines was compelled- lo give up
some of their services amd, as many
as 18 stations had to be given up
They did not want to become a bur-
den on the general tax-payer And
naturally, it had to be done I am
happy to say, however, that Maha-
rashtra Government, has responded
magnificently to our request and
persuation and they realised our
difficulty and although they want
more of services, they have done
their bit, to make It possible for the
Indian Airlines t¢ run economicallv
and to make 1t run on sound com-
mercial principles There was a hike
m o1l price with resultant addition
to the salestax They have respond-
ed to our request and have pegged
their revenue from sales tax on
aviation fuel at the level that obtain-
ed before the price hike i1n ol
(Interruptions)

ot fiefiefes (efierér)  alr of,
% o oy A ane S o Afew
Tue Pegre & ofiw o fr v o
gl & wer & e 8 ange v oh
s i watand § Ot ww
wft ¥ 5 oo Ty 1 g v wdy
¥, wre agt w7 ow g ok ¥ gefeg
sorarar & s e gt & Farg o g

ot Yo WY fegresic amgy
~it & AR vy g v 80
o v e aree (W)
yerige ¥ted 't ke ¥
Ao evgeaftyn b
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SHRI JAGANNATH MISHRA: I
" would like to know the Government’s
policy on the Concord? (Interruptions)

SHRI RAJ BAHADUR: I was just
saying this.

Sir, I was just submitting what has
been exactly achieved by the Indian
Airlines since the Lock-out. I am
happy to say that the Indian Airlines
have started a biweekly service to
Male. We added two additional 737
boeings in September, 1975, I hope
with the procurement and arrival of
the three Air Buses that have been
ordered around November this year,
we shall be able to operate the Air
Bus aircraft on quite a few trunk
roates. The air Buses will be deliver-
ed by the end of November and we
hope would start operating from 1st
February, 1976. There are five routes,
namely, Bombay-Delhi, Bombay-Mad-
ras, Bombay-Calcutta, Delhi-Calcutta
and Bombay-Bangalore on which they
will run.

Meanwhile, I may also say that we
do recognise that we should improve
the quality of our air services further.
Sir as far as Avros are concerned
they were not grounded on our voli-
tion. They are very good aircrafts.
It was mandatory obligation imposed
upon us by Hawker Sidley, the manu-
facturers through the HAL, Kanpur
who directed certain checks to be done
and :we carried them out meticulously
and scrupulously.

DG 1976-T1—Min. of VAISAKHA 20, 1898 (SAKA) ' Tourism & Civil 270

Aviation

SHRI KRISHNA CHANDRA HAL-
DER: Sir, I want to know about
Panagarh airport whnich is situated
near Durgapur and Burnpore, whether
Panagarh will be included in the civil
air service?

SHRI RAJ BAHADUR: Sir, at Cal-
cutta airport we have just completed
the runway which is good for 747 and
we hope by the end of the year or
early next year a Boing 747s will also
start touching  Calcutta. We hope
certain airlines will also start func-
tioning from that airport.

Sir, we are today engaged in a
study for the acquisition of short haul
jets and we hope a  decision will be
soon taken in that connection.

At this point however, I would like
to say a few words about on-time per-
formance by LA. Services. In the
year 1973 the punctuality of the In-
dian Airlines Services was of the
order of 45.16 per cent. In 1974—
after the lock-out—it rose to 67.68
per cent and in 1975 it rose to 68.07
per cent and in the three months of
1976 it is 69.57 per cent. Remember.
that we have to take into account the
fact that many of these delays are on
account of reasons beyond our control.
We have worked on that. The delays
on account of engineering snags, com-
mercial or transport reasons consti-
tute a small percentage but it does
not mean that we want to condone
even these delays. However, while we
are trying to cut down these delays we
cannot take risks with safety of these
flights. Ags far as safety is con
cerned, I would like rather like a
service not to operate at all rather
than operate at a risk. Safety first is
our target. We will not compromise
on this, If therg is bad weather, had
beyond prescribed minimum or if
there is even a slight engineering fault,
we would rather not fly than take risks
with safety of our flights,

Sir, I would like to impress upon
the hon’ble Members not to compare
the air services with other modes of
transport. Surface transport is much
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more amenable to rules of safety or to
discipline, Out of 6,737 delays, only
360 were primary delays, due to fac-
tors within our control, and they
amount to 45 per cent of the total
number of fughts. “The remaining
275 per cent of the flight that were
delayed, were for reasong beyond our
Lontrol

¥ would only like to say that so far
as the workers’ amenties are concern
ed, 1 have taken note of the various
cut motions Shr: Jagannath Mishra,
Shri Unnikrishnan on this side and
some other friends on tne other side
reminded me gbout these motions All
that I can say is that we shall take
note of all those cut motions which
relate to our staff i1n IA, Air India, the
Airport Authoity and DGCA We
shall examine these, anq investigate
and do whatever s just, reasonable
and desirable That 15 exactly what [
would like to assure hon members
about

So far as the standards of safetv in
civil aviation are conce-ned we are
t-king all possible steps to overcome
these engineering defects and other
defects

In regard to the Airport Authonty
also, I may say that a new passener
cargo terminal complex at Bombay
has been approved This will cost
Rs 11 crores Rs 716 crores for the
passenger comvlex and Rs 38 crores
for a permanent cargo terminal

SHRIMATI PARVATHI KRISH-
NAN Are you making adequate pro
vision for the mcreasing traffic from
the Gu'f Area”

SHRI RAJ BAHADUR Yes That
! have already said Instead of 7
flights now there are 11 We shall
certainly bear that in mind

SHRIMATI PARVATHI KRISH-
NAN Because vou mentioned the
fights I am asking whether in the
Bombay airport you have taken this
into your calculations

SHRI RAJ BAHADUR. It wili pro-
vm,mammua@ent 1400
passengers. r

The man runway at Calcutts, as I
said earbier has been strenthened for
the Boeing 747 We Have 4ppointed
Regional Schidnhng_ Commitiees at
the four aircports and a Nationa]l Sche-
duling Committes for avoiding bunch-
ing of the scheduled flights which s
really a curse. Counfmes in the west,
ang in the east, that 1y Japan on pne
side and the European countries on the
other, do not allow any service after
9 or 10 in the night But all services
converge on our country at o1 after
mudnight at Delhi or Bombay, round
about the same time So we are con-
sidering ways and means of how best
to remove or overcome the bunching
of aircraft how to avoid it We
want these services but we do not
want noise pollution particularly at
night that disturbs the peace of our
people living around at night We do
not want to be rated as second classs
catizens of the world We aiso want
our comforts So we have appointed
a National Committee for that

So far as the cargo position is con-
cerned, I would say that 1t has been
assessed that at Delm the demand is
1900 tonnes for garments etc, plus
600 tonnes on 1tems other than gar-
ments every month This was in May
From June 197¢ to October 1976, the
demand will be as much as 900 tonnes
for garments and 600 tonnes for
others From  November 1976 to
March 1977 this  will rise to 1100
tonnes to 1600 tonnes As a result of
various meetings that the DGOA has
taken or the Chairman, Aarport
Authority has taken a capacty of
1900 tonnes has been provided for by
all the alrlines including Air India in
May and onwards This would take
care of the demand tiff October—this
particular capacity In Madras and
Bombay also we are having similer
meetings and making similar exerci
ses Tn Calcutta, we have already
provided for a multi-purpose cargo
termigal and there we also hope that
the storage capacity that has been
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provided is adeguate, Wa want ghat
the Customs who have to be there
ahould kindly make room for us be-
cause they are occupying our space,
but thig is an internml matter which
we are taking up with them.

1 take this opportunity to tell friends
who are Interested in the export of
gurments that we find that packaging
is extremely uynsatisfactory. The ex-
proters should do all that they
can do to avoid this unsatistactory”
packaging.

1 would only say a few words about
ithe Civil Aviation Department. So
much was said about Calicut by Shn
Koya and Shri  Unnikrishnan. I
would say that we still stand com-
mitted to the construction of an air-
port gt Calicut. But the fact re-
maing that we have got to cut our
coat according to  the cloth at our
disposal.

MR. CHAIRMAN: The complant is
that there is delay it must be abridg-
ed.

SHR1 RAJ BAHADUR: The delay 1s
for reasons beyond our control. We
want that we should Dbe able to do
that, but in the scheme of priorities,
should we take Bombay first, or should
we take other places whith require
first attention? Cochin for instance.
I will just come to that also say what
has been our effort.

16 hrs.

In the last two years we have done
something to make up for deficiency
in safety controls. So far as airports
are concerned, the control tower at
Delhi was almost non-existent, the
contro] tower at Delhi has been con-
structed, a control tower at Ahmeda-
bad hag beep constructed. Then
we have done the extension and stre-
ngthening of the runway for Boeing
737 at Jalpur and for HS 748 at Jahal-
pur and Porbunder. new customs
block has been added in Trivandrum.
The work in progress, are the airport
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at Barepani in Shillong erea aud
civil enclave at Pune and Jodhpus.
Somebody said that nothing was being
daone at Jodhpur. The civil enclave 18
coming yp thete. The runway at
Keshod is being extended. Shri Vika-
ria told me that they were not happy
about the situation. The work at
Keshod, I hope, will be completed
soon. The strengthening and exten.
slon of the runways at Khajuraho
and Udaipur for Boeing 737, are in
progress. We are also ensuring taat
the Trivandrum runway is extended
to 8000 feet with LCN 40 as quickly ag
possible. All those steps have been
taken and a number of works have
been sanctioned also, Much was said
by shri B. N. Shastri  about the
Gauhati airport. We have sanctioned
an estimate for strengthening of the
runway there to 6000 feet along
with the apron and the taxi track. At
present Gauhati hag to receive two
Bocings that converge upon it at the
Same time. This creates confusion so
far ag handling of passengerg is con~
cerned. For the reason that the run
way is being  strengthened, we have
got to provide the maximum time in
the day for carrying out the work, I
hope this will be ompleted socn,
Lastly, improvements for the runway
at Port Blair has been taken up and
new civil enclaves have been sanc-
tioned at Srinagar, Jorhat, Goa
and Kanpur Terminal buildings
at these places have been sanctioned.
At Srinagar particularly, the building
will be designed to harmonise with
the surroundings, it will be a good
building; I hope. Extension of term-
nal building at Amritsar has also been
sanctioned. New technical block at
Kulu has been sanctioned. With
those works, I hope that much of the
complaints or inconviencé to the
bassengers would be removed.

Now I shall come to svec'fic points
raised by hon, Members. I should
like not to take much time.

ot fagfe frer - Torwmge At ¥
o war v @Y )
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SHRI PARIPOORNANAND PAINU-
LI (Tehri-Garhwal): The hon. Minis-
ter was good enough to say that
tourism was a labour-oriented ijndus-
try and as you know the hill areas
provide all the resources, moun-
tains.....

MR. CHAIRMAN: Ask a question,
co not make a speech.

SHRI PARIPOORNANAND PAIN-
ULI: The hill areas provide all the
resources for the  tourist industry,
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mountains, rivers valleys, weather,
scenic beauty, ete. I should like to
know from the hon. Minister whether
he has some nlans for the develop-
ment of the hill areas.

SIIRI RAJ BAHADUR: Most of us
are in love with the Himalayas and
particularly your constituency.

SHRI PARIPOORNANAND PAIN-
ULI: We do not want love, we want
practical things, love from a distance
does not do anything.

SHRI RAJ BAHADUR: Before 1
ceal with hon, Members' questions,
let me add ithat we have also sanct-
tioned an estimate amounting to
Rs, 70.05 lakhs for strenthening and
extension of the runway at the exist.
ing Naval aercdrome at Cochin to
make it suitable for Boeing 737 opera-
tions. Then necessary expenditure
sanction has been given {for the con.
struction of a Civil Enclave at Jorhat
aerodrome also and as well as exten-
tion ot the terminal building at
Amritsar.

Now. reports had appeared in tae
press in the U.K. that India was de-
manding major civil aviation conces-
sions before they allowed supersonic
flights of Concorde aircratt over their
territory. It was also reported that
the U.K. Government's attitude was
hardening towards India due to India's
reluctance to allow Concorde to over-
fly Indian territory. These state-
ments are completely unfounded. Our
refusal to allow supersonic Concorde
flights through India are based main-
ly on the grounds of injurious and
harmful effects of such  flights over
areas off a particularly thickly popu-
lated country like ours. Although
this aspect has not been conclusively
proved so far, one way or the other,
the fact remains that Concorde flights
will only fty will subsonic over Europe.
While they  will fly  subsonic over
Europe they propose to fly supersonic
over us. Now., we  are prepared, as
member of the World community, to
share the experience of a new
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sbitdtifc: 'odthrpiton * In ‘ithe feld
of aveution Hnd ‘wWe “sre *prepared
to ‘pay the price for suck experience
in' costirtion 'with dthers but un reason-
able terms. But if they went to Ay
subsonic on Huropes and supersonic
aver our country, that would not be
reasonable gnd cannot be allowed.
We are not prepared to be treated as
second class citizens of the world,
That is one of the main reasons why
we have not &llowed ‘them, Even
otherwise we should be convinced
that supersonic flights would not be
injurfous to our people jn any way.
It is s0 because we have also seen
that when we allowed one such flight
tisere was a lot of protest from the
people on the route of the Afight.
Therefore Government's decision not
io allow supersonic Concorde iflignts
over India is based on certain im-
portant factors. In any case, there
ig absolutely no intention of squeezing
out any commercial civil aviation
benefits from the Government of
UK. on this .account. ¥t is un-
fortunate that such "a motive is
attributed to us. It is very unfair
that a friendly country should have
been accused of such intention or
motive when we have no such inten-
tion at all,

Now. about student concession, an
hon. Member said that it was only
for going to the home towns that 50
per cent discount is given., As far as
my knowledge goes, 50 per cent dis-
count is given for sight-seeing jour-
neys also.

Now, for the recruitment of Air
Hostess, gpecial consideration is given
to the candidates coming from the
Eastern region. The complaint was
that they were not allowed B become
Air Hostess. Interviews were held at
Gauhati. Special reservation for Air
Hostesses belonging to Scheduled
Castes and Scheduled Tribes is also
made. In’ this cohnection, I would
like to refer to -the -tsbular wtatement
on page 39 of “the Report. It has
been stated-by'an  hou, 'Member that
appointments to ClisirItdnd Class IV
posty, for which vevervetion'has Deen
made for SC/ST have not been up to

the mark. I would read out the rele-
vant figures from the report. The toial
numoer of recruitments made in class
I to class IV during 1874-75, was 382.
The number of vacancies reserved for
SC was 71 and for ST it was 27.
Against these the number of SC & ST
candidates appointed was 74 against
71 for 8C and 8 againat 27 for S.T.
Scheduled Tribes candidates are not
available and that was why only §
could be appointed.

Now, dbout Calicut I have already
said. Then somebody asked me about
the total income in foreign exchange,
earned as a result of the introduction
of “Discovery of India Fare”. Up to
81st March 1975, this Fare has brought
in US §$462,772, that i8 in terms of
rupees, it is Rs. 37.6 lakhs, There is
little doubt that it has given a termen-
dous fillip to tourist trafic. That 1s
why we have been able to catch up,
despite the adverse effect of inflation
and rising costs elsewhere.

SHRI R. S. PANDEY: In so far as
foreign exchange revenue is concerned,
do the Government contem-
plate to give the benefit to the Civil
Aviation Department?

SHR1 RAJ BAHADUR: Whatever
foreign exchange is earned by the
hotels, at least 10 per cent of tuat
is allowed to them to meet the cost of
purchasing equipment which may in-
volve imports, and so payments in
foreign exchange. So far as Calcutta
is concerned at present, the British
Airways, Scandinavian Airline System
Royal Nepal Airline Corporation,
Bangladesh Biman, Burma Airways
Corporation and Thai International-—
these are-six airlines that touch Cal-
cutta airport. Besides that, we have-
also the Aerofiot service which we hope
will operate one service per week via
Calcutta. It is understood that this
service will start very  soon,
It was said that we are not checking
the influx of unauthorised persons in-
to the airports. That is noi correct.
We have got the local airport security
committee which is looking after that
aspect of the matter. It was also ur-
ged that fagilities for onward flights
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and reservations should be improved.
We hope very soon we will have a
.Real.time computer for taking care of
the reservationg both.

A question was asked whether chea
per meals will be made available at
<he ITDC hotels. We took that step
some time back and the rates for vege.
tarian thali meals were scaled down.
“These agre Rs. 8.50 in Ranjit, Rs, 18.50
in Janpath, Rs. 18 in Ashoka and Rs
15 at Kutab. We know thal even now
it does not come within the reach of
the common men, but we have to
‘have cafetarias for that. I think both
the private sector and public secter
‘have got to take care of that. In this
-connection. & point wag made by Mrs.
‘Parvathi Krishnan as to why we are
giving loang to hotels in private sector.
May I tell her that we have got hard-
ly 2000 rooms in the public sector
whereas the total rooms required in
the country number 15,000. So, we have
got to see that whatever capital resour-
<€es can be mobilised for that purpose
both in the private and public sectors
shoulg be so mobilised. For that we
have to give certain incentives. We
give them loans on certain terms and
conditions The loans are secured If
they do not fulfil those conditions, we
can take action.

SHRIMATI PARVATHI KRISHNAN-"
‘When you give them loans, why don't
¥ou see that the prices charged hy
them are kept low, <o that they are
comparable to the ITDC hotel char-
-ges?

SHRI RAJ BAHADUR That ques-
‘tion requires further examination

It was said that in the eastern re.
gion, there is no transport unit set up
by the ITDC. This is again incorrect.
“We have transport units at Calcutta
and Bhubaneswar. When the hotels at
“Siliguri ang Gauhati come up, such
4units ean be set up there tpo,

We have made a comparative analy-
sls n3 to how the public sector hotels
dn ITDC and the private hotels tare so

MAY 10, 1976, . Tourism & Civil Avigtion afio

far as returns on invesiments are coR-
cerned. 1 have figures for two yeats.
In 1973.74, the percentage of seles to
capital employed was 68.32 for ITDC
hotels and 39.36 for the private sector
The percentage of gross profits to capi-
tal employeq wag 8.73 for private et
tor and 12 for ITDC hotels. In 1874-75,
the percentage of sales to capital em-
ployed was 44.68 for the private sector
and 82.64 for ITDC hotels. The percet-
tage of gruss profits to capital employ«
ed was 12.68 for private sector and
15.80 for ITDC hotels.

For improving tourist facilities in
the south, we have taken some steps.
We are going to take one important
step for promotion of tourism in the
south., In case where there is a pre-
determineg itinerary the proposal is
to allow some concessions for 7 days
on that itinerary. 30 per cent discount
ig already being given for the itinerary
Madras-Bangalore-Trivandrum and
back, I hope similar itineraries will be
evolved to avail of these concessions
elsewhere also.

SHRI K. P UNNIKRISHNAN
(Badagara): What about connect-
ing Vijavawada by air?

SHRI RAJ BAHADUR' We have
taken a decision that Vijawada should
be connected as soon as possible We
will get an additional Avro very soon
and we will do that.

PROF NARAIN CHAND PARASH-
AR (Hamirpur): What about S:mla?
That is the only State capital not con-
nected by air.

SHRI RAJ BAHADUR- Your State
has got an airport at Kulu. I think, it
is not correct to say that we have no
policy for airports. We have a policy
for airports.

About fire tenders, I would say that
the party that had tendered the lowest
aeceptable terms has backed out and
they wanted a high price on the plea
of escalation of costs. We did not allow
that and we have gone to invite global
tenders, Meanwhile, we have made
improvised atrengement. ana I can as-
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sure the Members that there will be no
dearth, of the safety measures.

SBHRI VASANT BATHMR : You do not
want tourists to go to Nagpur, your
sasurol.

SHRI RAJ BANADUR: When the
airbus comes, I will take care of Nag-
pur.

1 will certainly accept the point of
Mr. Sanghi hag made that accommoda-
tion chart should be available at the
airports and something should be done
ahout it.

8o far as Andaman & Nicobar is
concerned, we are very much for deve-
loping tourism there. In other areas
too in the North, we have succeeded,
to some extent, in allowing tourists to
go to places which were so far restric-
ted. Now the demand is that the inner
line should be pushed further, That
depends upon the exigencies of the se-
curity requirements.

SHRI VASANT SATHE: What is
the point in taking the whole plane
half empty to Nagpur ang bring it
back? What ig the economnics in i1?
Why don’t you allow any south-
ward going plane to touch Nag-
pur It wi'l mean half-an-hour de-
lay to go to Bangalore and nobody
will have any grievance.

~* SHRI RAJ BAHADUR: 1 have pro. *
mised that I will certainly senq you
a full note about it.

SHRI VASANT SATHE: Do not sendu
me the note, send me the plane,

SHRI RAJ BAHADUR: When th.
airbus comes, I will certainly try to do
whatever is possible.

I am gratetul to the House for hear-
ing me with patience. About Leh, we
are very anxious to connect Leh with
air gservice. We require a special type
to amircraft for that purpose, Boeinz
787 cannot serve that purpuse. Averos
also cannot serve the purpose because

of the high altitude, atmosphere pre-
ssure and other reasons. Therefore, we
wil] require a plane that can go and
land or take off at that height. A short
haul jet will serve that purpose. It
will serve the purpose of port Blair
and many more areas also.

SHRI K, P, UNNIKRISHNAN: Lac-
cadives also.

SHRI RAJ BAHADUR: No. There
you require a much smaller aircraft.

About accommodation, we will cer-
tainly take care to do whatever best
can be done in conjunction with the
efforts made by the State Govern
ments.

oft goihe wTgwt ;T E AT

ot T WEIT TR §3AT E, AT
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I ak ¥ g5 aff wg wwar g
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ar groneg A, o2 fawe dr @ &
wq qit, 7 ¥ q0 | ¥few ag ol aw
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Domestic touwrism is also an arti-
cle of faith with us. We would like to
-promote it; but the question is, what
should be the division of areas of res-
ponsibility, We have got to see that
while we concentrate on such tourist
places which attract a large number of
foreign torists or have the poten-
tia] to attract foreign tourists,
<domestic tourists are better 'ooked
after by the State Government; and
there, we want to collaborate with
-them and cooperate with them to the
extent possible. We assist them in
‘many ways; and we will not shirk our
responsibility at all, even in regard to
those places—if they become popular
with international tourists. (Interrup-
tions),

SHRIMATI PARVATHI KRISHNAN:
“‘Why don't you give concessions where
<you have your own ITDC tourist com-
plexes, in a season which is not the
rush season? You can do that, without
the State Governments coming into it.
“Don’t put everything on the States It
-will delay ntatters,

. Paurigm e Linil, Awloting m‘

SHRI UR: We are not
putting every. on the States: but
we will like them to do their witk,
at least. On,the one hand I have ex-
plained to you about the limitatigns
of finance resources and the finaneial
provisions; on the other hand, you
want me to undertake the responsibili-
ty on behalf of the State Governments
wholesale for undertaking works that
fall within the sphere of their respon-
sibility. Should we then take over a
sort of blanket responsibility even for
those places which de not at present
attract forelgn tourists? No; Sir, I
would not be able to do that. I would
only say thay where ITDC's bunga-
Jows are there, they will also be open
for use by domestic tourists; but there,
the prices are not within the reach of
our common man or even of our
middle classes, The main question is:
shall we have the type of hotels and
facilities which are within the reach of
the common man? This has to be pro-
vided either bv the State Government,
or by us, We are ill-equipped for this,
I would say this° when you go abroad,
you have to pay through your nose
for your hotels and restaurants When
the foreigners come here are we to
have one rate for the use of the hotel
by the foreigner, and another rate for
use by Indians® That would be frowned
upon by many About off-season, we
shall certainly examine the position.

SHRI PARVATHI KRISHNAN: I
am talking about off-season conces-
sions.

SHRI RAJ BAHADUR : We will ex-
amine it. Even regard to the cost of
meals etc. (Interruptions). there is
need for examination. S8ir, sha'l I
reply to all the questions? Let me get
the air-bus, let the capacity of the
Boeings be released. Let me then see
whether we can connect BhuYanesh.
war. (Interruptions)

SHRI XRISHNA CHANDRA HAL-
DER (Ausgram): On 4th May, one
extra passenger was carried by Sight
No, 401 from Delhi to Caloutts; snd
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he was standing,all the way lrpm De'hi
to Calcutta. How was it poasible?

. WY TRARgL T A |-
% will have 1t looked Into

! et A ww (gyrar) ¢
A0 7o) Agrew ¥ qw AT & ) AW
aggw g § i ag oo A ¥ arfey
RNqm A 1gr Iy i N ad g
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T ¥ OF FAEE BT IAT FERGTAE
g Fear @ o1 aga giawr sae
& WY ®7 F7 awedt § 1 ag qgh ¥ WG
wran et § | o Frdea & Fs et o
ofafer s )

SHRIMATI PARVATHI XKRISH-
NAN: The Minister was not here when
I was speaking. He made a refererce
in hig speech—and I am very happy to
hear it that he would consider the vari.
ous demands of and issues affecting the
workers and employees, raised in the
Cut Motions. I would request that he
shauld not confine his replies on'y to
the Cut Motions, because some of
these issues have also been made in
the speeches that have been made here.
I would request him to examine all the
problems raised in the speeches.

SHRI RAJ BHADUR: I will examine
all these questions, I will certainly
make a note of these points. The time
is not propitious at the moment. It is
now 4.20,

Wt A wwre o ¢ awefa
wgeT, W A R WA FT 0N g
Famr, oY ot 3 o &Y o oY oy ifre
& sy wirem w1 sum wgwly Faly
fewar warerarmg o Wit wwfew wor
wrgar g | wrvRe ageR, st gawg

fis, 3 agt ez doc o & 4t ¥
g | ol wiw A o Faww ¥ g
arsg

% Wt wdrw wr o ey
 wre ot ¥ oA wgar g, N Aar
wrerr oY e fw &, Forr & arer 3 &
nfiray ¥ ag agac oy R E 1 g7 A
ot & fades v W @ § 'y wower-
TET ARG AT~ TSR A%
AT A Jar g ) ol AEEa Sw.
o f gtarmdt & ark & g7 w1 v
faarc @

SHRI D. P, JADEJA: I have put a
lot of questions. The Minister of State
stated that the senior Minister will re-
ply. But, unfortunately, the Senior
Minister was not here when I was
speaking, So, he has not referred to

any of the points mentioneq by ma.
do not want take the time of the House
by repeating them, Can I take it that
I will get the answers in the next con-
sultative Committee?

SHRI D. D. Desai (Kaira): Even
though you had provided funds for
good aerodrome for Ahmedabad, every-
one connected with Ahmedabad knows
that it is a most primitive one. Even
States capitals of 3 smaller size in
India do not have such a small air-
port, Though Government had promi-
sed in the previous years that it will
reconstruct that airport, nothing has
been done so far except some make-
shift arrangements. I want the hon.
Minister to tell me when he will make
Ahmedabad airport on par, if not with
the international airports, at least with
some of the other major sixed airports.

PROF. NARAIN CHAND PARA-
SHAR: 1 would request the hon.
Minister not to deal with the qulestion
of an airport at Simlg as a
jest, because the State Government
hag taken up the matter very serious-
ly with the hon. Minister and a sile
was also selected on the Bilasput-
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Mandi road for the costruction of
the aerodrome. Since Himachal Pra-
degh happens to be the only State
where the capital is not connected
by air, we face a lot of difficulties.
So far as Kulu is concerned, I may
say for the information of the hon.
Minjster that it is 220 km away from
Simla. Therefore, it will not serve
that purpose.

SHRI PARIPOORNANAND PAI-
NULI: The hon. Minster, Shri Raj
Bahadur, expressed his veirhal love
for the hills, But I was sorry to see
that he has not done anything tan-
gible for the development of tour-
ism as an industry in the Hilly areas
all over the country. I would like to
know whether the hon. Minister has
any concrete plan, any geparate plan,
for the development of tourism as
an industry in the hilly areas, be-
cause it is a labour-oriented scheme,
which can absorb the educated #n-
employed who are now going from
the hills to the plains in search of
employment, Secondly, is he going
to put Dehra Dun and Mussoric on
the tourist ‘'map?

SHRI K. P UNNIKRISHNAN:
Charming as he 1s, the hon. Minister
has tried tp soothe our countrymen
by saying that he is trying to look
into the question of Calicut airport.

MR CHAIRMAN:
ted to it

He is commit-
1 have also pleaded for it.

SHRI K. P. UNNIKRISHNAN- He
is committeq to 1t, because the whole
House was informed 25 years ago in
the Provisional Parhament, that it
will be taken up. Nobody can run
away from that commitment. All
hjs predecessors have said so, This
is a matter which I was raising, in

forum, including the Commit-
tee on Assurances. So, I want to know
what concrete steps h2 proposes to
iake in this connecteion as also re
garding the expansion of the Cochin

airport.

MR, CHAIRMAN: Rs. 75 lakhs
have been committed.

ot Whigverg wefroplywm : & qraity
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SHRI SOMNATH CHATTERJLK:
(Bardwan): May I know from the
hon. Minister whether there is any
proposal on the part of Indian Air-
lines for improvement of meals, the
so-called food that 1s given, because
it 1s having very serious gastrono-
mical effects” Are you gomg to wait
for the ann bus for that also, because
every answer is now put on the air
sous?
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F& a9l ¥ T aE €y a5 & §
for gt @ oft % o ww ¥ 7 wlwwrd
§ ga & faeg wmeraTe s gewdm
*F AWY qET N AL A B AT W@
§ wive wr 9g ara ot ady § B oy v ok
¥ T & AHET X g W AT &
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gort o 7@y Y anfare go &Y v & W
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wifge, vu fawia & w0 v e arer -
et ¥ @t v g nfigy s ey
feaf sar ¥ ? )



. amy

289 DG 1976-TT—Min. of VAISAKHA 20, 1808 (SAKA) Touriem & Civil 290

[Bunx Bragwar Jua Azap in the
Chair.]

SHRI CHAPALENDU BHATTA-
CHARYYIA (Giridih): I had occa-
sion to tell the hon. Minister about
the disruption of the air gervice bet-
ween Patna and Ranchi becauce of
the wrong timings, Passengers have
to wait at Patng airport for four to
five hours. This can only be solveqd if
instead of bhaving two night flights
from Calcutta to Delhi, we have two
flights in the morning as was done
previously. One of the flights, the
Boeing flight, could go »ia Ranchi
Patna and Lucknow to Delhi.

SHRI RAJ BAHADUR: 1 will send
detailed replies to the questions
which have been put, but let me say
first of all.that we shall take note of
the points made by the Members in
their speeches about workers’ de-
mands. We shall certainly examine
them and see what best can be done
about them in a just and reasonable
manner,

About Ahmedabad, 1 would say
that we have already spent a lot of
money on modification and expan-
sion. Even then, we are very serious-
ly considering the question of put~
ting up a new terminal complex and
also a new technical block at Ahme-
dabad.

We are doing likewise in respect
of other ports, about Patna, ete. So
far as connection for Sitamarhi is
concerned, it depends upon the fleet
position. About Simla, we have se-
lected Jabbarhati, a place where we
could build an airport good enough
for the Avro. Now, this is a propo-
sal--pending consideration of sis-
ter Ministries, Mr. Painuli is speak-
ing about the development of the
hills. I said, from Srinagar to Jam-
mu, Mana)i and Dharamshala, Dal-
housie, Kulu, Manali, Simla, Dechia
Dun, Mussoorie, Nainital ang Dar-
jeeling, some way or the other, we
have trieq to help them and we have
also tried to develop facilities for
them. We have alse publicised all of

766 L.S.—10
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these and have made our best possi-
ble efforts for publicity. .... (Inter-

ruptions)

But what exactly is the praposal?
(Interruptions

Mussoorie is also there. I myself
went to Mussorie, We have tried
to help Mussorrie,

Then comes the question of Calicut.
I have already said that we have
taken it up with the Planning Com-
mission, but you have also to wajt

for the total picture of the nation's
resources,

About meals, I am absolutely sure.

(Interruptions) We have saig that
we stand committed to Calicut but
we shall build it depending upon the
availability of the finances, As you
know, for two years, we were not
allowed to builg any hotel because
of the economic gituation,

About Cochin, Rs. 70.5 lakhg have
been sanctioned for the extension
and strengthening of the runway for
Boeing 737.

Then comes Purnea, We will get
the new proposal, that you have
made examined, If we really can run
a service profitable with it, we shall
certainly see whether the proposal is
otherwise feasible.

About meals, I am absolutely sure
on seeing the beautiful and robust
health of my friend, Mr. Somnath
Chatterjee, that he has had no gastro-
nomijcal disorder at all, on account of
the food served to him. (Interrup-
tions) The Indian Airlines has done
a good job. Apart from that a com-
mittee of both the Houses has been
set up to go into the whole question.

SHRI VASANT SATHE: It is only
because of the good air hostesses
that we will feel like eating. They
only make it tolerable.
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SHRI RAJ BAHADUR: I ses your
preference,

SHRI VASANT SATHE: Thexe is
no question of preference; there is
no choice,

MR. CHAIRMAN: No supplemen-
taries.

SHRI NATWARLAL PATEL: I am
not putting supplementaries.

(Interruptions)

MR. CHAIRMAN: No supplemen-
taries, please It cannot be a running
commentry. I am on my legs. Please
sit down. You have finished Mr.
Minister, .

(Interruptions)

SHRI RAJ BAHADUR: Yes.

MR. CHAIRMAN: Now, there gre
cut motions by Shri S. M Banerjee,
Shrimati Parvathi Krishnan and
Shri ¢ H. Mochammad Koya,

(Interruptions)

SHRI RAMAVATAR SHASTRI:
‘What 1s this?
(Interruptions)

MR. CHAIRMAN: Please sit down.
Now, there are cut motiong by Shri
S. M. Banerjee, Shrimati Parvathi
Krishnan and Shri C. H. Mohammad
Koya. Since none of them is here in
the House, I put them to vote to-
gether. I have to put them to the
‘House.

Now, I shall put all the cut metions
1o the vote of the House.

All the Cut Motiong were put and
negatived,

MR. CHAIRMAN: The question is:

“That the respective sums mot
exceeding the amounts gn Revenus
Account and Capital Account
shown in the fourth column of the
Order Paper be granteg to the Pre-
sident to complete the sums neces.
sary to defray the charges that
will come in course of payment
during the year ending the 3ist
day of March, 1077, in respect of
the heads of demands entered in
the second column thereof against
Demands Nos, 89—82 relating to the
Ministry of Tourism and Civil
Aviation.”

The motion was adopted.

16.40 hrs.
MINISTRY OF STEEL ANp MINES

MR, CHATIRMAN: The House will
now take up discussions ung voting
of demand Nos. 83 to &5 relating to
the Ministry of Steel anqd Mines for
which four hours have heen allotted.

Prof. 8. L, Saksena and Shri Bho-
gendra Jha have tabled cut motions
to the Demands pelating to the Min-
istry of Steel ang Mines, T would
like to know if they are present in
the House. They are not present. So,
the cut motions are not being moved.

Motion moved:

“That the respective sums not
exceeding the amounts on Revenue
Account and Capital Account
shown in the fourth column of the
Order Paper be granted to the
President to complete the sums
necessery to defray the charges
that will come in course of pay-
ment during the year ending the
31st day of March, 1877, in respect
of the heads of demands entered
in the second column thereof
againgt Demands Nes. 88—85 relst-
ingtothemmstryotShelmd
Mines.”



